Compliance Report in the matter of O.A No. 396/2024 BEFORE THE HON’BLE
NATIONAL GREEN TRIBUNAL,PRINCIPAL BENCH, NEW DELHI

Bhavinbhai Dave Applicant
versus

State of Gujarat Respondent

As per the orders dated 2.7.2024 in the matter of original application No. 396/2024
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,

regarding the grievance by the applicant Shri Bhavinbhai Dave regarding
operation of an industrial unit namely M/s Fairchem Speciality Limited, located
at Block No; 253/P & 312, Chekla, Sanand-Kadi highway, Tehsil Sanand, District
Ahmedabad (Annexure — A).

For the compliance of the above said orders passed by the Hon’ble NGT, District Magistrate,
Ahmedabad, was requested to form the joint committee. Accordingly, District Magistrate,
Ahmedabad was pleased to nominate Sub Divisional Magistrate, Sanand as a Member of
joint committee on behalf of District Magistrate, Ahmedabad. (Annexure — B)

Subsequently, Sub Divisional Magistrate, Sanand was briefed about the matter and the
orders passed by the Hon’ble NGT and to give suitable date and time for joint inspection to
be carried out at M/s Fairchem Specialty Limited, located at block No.253/P & 312, Chekhla,
Sanand- Kadi Highway, Tehsil Sanand, District Ahmedabad-382115 (Annexure — C).

Accordingly, a joint committee on date 13/08/2024 comprising of Shri D.B. Tank, Dy.
Collector & Sub Divisional Magistrate (GAS), Sanand and Shri R.R. Kanaujia, Regional Officer,
Regional Office, Ahmedabad (Rural), Gujarat Pollution Control Board along with other
officials from Regional Office, Ahmedabad (Rural), Gujarat Pollution Control Board namely
H.B. Jadhav (Scientific Officer), K.D. Langhanoda (Deputy Environment Engineer), S.S. Desai
(Assistant Environment Engineer) have carried out joint inspection at and nearby M/s
Fairchem Specialty Limited, located at block No.253/P & 312, Chekhla, Sanand- Kadi
Highway, Tehsil Sanand, District Ahmedabad-382115 on 13/08/2024, from 17:05 hours

onwards.

Brief introduction about profile of M/s Fairchem Specialty Limited is attached herewith as
Annexure-D.

Detailed inspection Report of the Joint Committee at site of unit M/s Fairchem Organics
Ltd (GPCB ID- 11563) is as below:

This unit is engaged in manufacturing of mixed Tocopherols concentrate, Palmitic Acid,
Linoleic Acid, Oleic Acid, Distilled Fatty Acid, Un Saponifiables, Residual Oil, Crude Glycerine,
Dimer Acid, Monomer Acid, Sterol Concentrated, Saturated Fatty Acid.

Unit has obtained Consolidated Consent and Authorisation (CCA) under Water Act- 1974, Air
Act -1981 and Hazardous and Other Waste Management Rules for manufacturing of mixed
Tocopherols concentrate, Palmitic Acid, Linoleic Acid, Oleic Acid, Distilled Fatty Acid, Un
Saponifiables, Residual Oil, Crude Glycerine, Dimer Acid, Monomer Acid, Sterol
Concentrated, Saturated Fatty Acid, Methyl Esters (Bio Diesel), Crude Vegetable oil valid upto
dated: 16/04/2024 (Copy of CCA is attached as Annexure-E.). Subsequently unit has applied



for CCA renewal which is in process. During visit, unit 1S observed in operation and
manufacturing of Crude Glycerine, Palmitic Acid, Linoleic Acid were found going on. Details
reparding major raw material purchase and production carried out for the period of last
three months as per record maintained by unit is provided in Annexure - F. List of major

plant and machineries installed at site is attached as Annexure =G

Unit has installed four nos. of Boilers of having capacity 1 TPH (Ton Per Hour), 3 TPH, 4 TPH
& 8 TPH. LSHS (Low Sulphur Heavy Stock) is used as fuel in the boilers of 1 TPH, 3 TPH and 4
TPH capacity and Imported coal is used as a fuel in boiler of 8 TPH capacity. Unit has
nrovided separate water scrubber as APCM (Air Pollution Control Measures) with boiler of 1
TPH and 3 TPH capacity each. Unit has provided bag filters and water scrubber as APCM with
boiler of 8 TPH capacity. During visit, Boiler of 3 TPH and 8 TPH capacity are observed In
operation along with provided APCM. Unit has 3 nos. of TFH (Thermic Fluid Heater) having
cap 3000 U each & one TFH having cap of 2000 U. Imported Coal is used as fuel in TFHs of
cap 3000 U each whereas LSHSis used as fuel in TFH of cap 2000 U. Separate Bag filter and
water scrubber is provided as APCM with TFH of cap 3000U each and common water
scrubber is provided as an APCM with boiler of 4 TPH capacity and TFH of cap 2000 U. Unit
has also provided emergency duct line along with dust collector as APCM with 3 TFHs of cap
3000 U and Boiler of 8 TPH. During visit, 2 nos. of TFHs of 3000 U cap are found in operation
along with provided APCM. Unit has provided stacks with installed TFHs and Boilers as per
CCA. One flue gas sample is collected from common stack attached to TFHs of capacity 3000
U (2 Nos.) and boiler of capacity 1 TPH (1 No.) through APCM for analysis purpose. Analysis
Report of the same is as under which is found within norms of the board.

Parameters Permissible Values . Resu.IiS
PM 150 mg/Nm3 | 131 m—g/&l;? N
502 # 100 PPM 25.65 PPM s
] Nox 50 PPM 0.225 PPM

It is observed that unit has provided separate covered area for storage of coal. Unit has
covered the ash handling area to avoid dusting as well as provided wind breaking
wall/barrier near ash and coal handling area by Gl sheets. Fly ash handling details as per
record maintained by unit is attached as Annexure-H.

Unit has taken various steps to control inherent odour (foul smell) of product like (1)
installed fogger system on the wall towards Sanand-Kadi road and (2) diverted all vents
nrovided at various storage tanks of raw materials/products into dipping tank having water/
alkali scrubbing media. During inspection, no any foul odour sensed within premises of Silver

Spring Residency.

Ambient Air Quality Monitoring i1s not carried out during inspection due to ongoing
Monsoon season. Ambient Air Quality Monitoring Data for the period of last two years
(2022-23) as per record maintained by unit is attached as Annexure-|.

Noise monitoring is carried out during Day Time and Night Time as specified in the Noise
Pollution (Regulation and Control) Rules, 2000 at 8 different points i.e. (1) From back side of
Silver Spring Residency near boundary wall of unit (2) From middle side of Silver Spring



Residency near boundary wall of unit (3) From common Club House/nearby entry gate of
Silver Spring Residency (4) From Corner-1 (Front side of unit) (5) From Corner-2 (Front side
of unit) (6) From Corner-3 (Back side of unit) (7) FromCorner-4 (Back side of unit) (8) From
Near Temple of Vill: Chekhla (Reference Point). Noise Monitoring Data for the period of last
two years (2022-23) as per record maintained by unit is attached as Annexure-J. Noise

Monitoring Data which is collected during visit are as under which are found within norms.

Sr | Location Noise reading (dB)
No.
Duration | During Day | Duration During
Time Night Time
Permissible Limit 75 (dB) 70 (dB)
for this unit as mentioned in
previous CCA
1 From back side of Silver Spring | 18:08 Hrs. 46.3 23:30 Hrs. to 61.2
Residency, Near boundary wall | to 18:18 23:40 Hrs
of the unit, Vill: Chekhla, Ta. | Hrs
Sanand, Dist. Ahmedabad
2 From Middle of Silver Spring | 18:24 Hrs. 53.9 23:45 Hrs. to 61.3
Residency, Near boundary wall | to 18:34 23:55 Hrs
of the unit, Vill: Chekhla, Ta. | Hrs
- Sanand, Dist. Ahmedabad
I
3 | Near Club house / entry gate | 18:39 Hrs. 57.8 00:00 Hrs. to 1 59.1
of Silver Spring Residency, | to 18:49 00:10 Hrs
Near boundary wall of the | Hrs
unit, Vill: Chekhla, Ta. Sanand,
" Dist. Ahmedabad |
4 | From Corner-1 (Front side of | 20:26 Hrs. 57.9 00:14 Hrs. to | 7.9
unit) , to 20:36 00:24 Hrs
Vill: Chekhla, Ta. Sanand, Dist. | Hrs
Ahmedabad
5 From Corner-2 (Front side of | 20:40 Hrs. 55.9 00:32 Hrs. to 56.6
unit) to 20:50 00:42 Hrs
Vill: Chekhla, Ta. Sanand, Dist. | Hrs
Ahmedabad
6 From Corner-3 (Back side of | 20:57 Hrs. 54.2 00:46 Hrs. to 52.9
unit), Vill: Chekhla, Ta. Sanand, | to 21:07 00:56 Hrs
Dist. Ahmedabad Hrs
7 | From Corner-4 (Back side of | 21:31 Hrs. 52.4 01:02 Hrs.to |  53.6
- unit) to 21:41 01:12 Hrs
Vill: Chekhla, Ta. Sanand, Dist. | Hrs
Ahmedabad
8 From Near Temple of Vill: | 21:49 Hrs, 58.3 01:22 Hrs. to 53.8
Chekhla (Reference Point), to 21:59 01:32 Hrs
Ta. Sanand, Dist. Ahmedabad | Hrs




It is also learnt that Unit M/s. Fairchem Organics Ltd is in existence since 1996 however
plotting scheme of Silver Spring Residency has obtained Non agriculture use permission in
2008. (Annexure-K).Only open plotting in the said Silver Spring Residency is observed and no
any residential units were found constructed as on date except one small common club
house. (Photographs attached as Annexure-L)

Source of fresh water is a bore well (Copy of CGWA permission is attached herewith as
Annexure — M). Details of water consumption for the period of last three months as per
record maintained by unit is provided in Annexure — F).Waste water is mainly generated due
to washing activity at the plant, RO reject, cooling tower blow down, boiler blow down &
from softner regeneration. Unit has provided ETP consisting primary, secondary & tertiary
treatments units for the industrial waste water treatment which is found in operation.
Details of treatment scheme of waste water along with details of capacity of each unit is
attached herewith as Annexure — N).One treated waste water sample is collected from
outlet of ETP (before UF and RO). Analysis Report of the same is as under which is found
within norms of the board.

Parameters i Results
, Values
BOD 30 mg/I 11mg/|
Chléride | 600 mg/I 227 mg/|
COoD | _ 100 mg/| 46 mg/|
Colour 100 Pt.Co.Sc. 113 Pt.Co.Sc.
SodiumR/;:)izorption 26 S 6
Ammonical Nitrogen 50 mg/I 0.92 mg/I
Oil &Grease 10 mg/| BDL
nH 6.5t0 8.5 6.8
Suspended Solids . 100 mg/I 42 mg/I
Sulphate 1000 mg/I 446 mg/|
Total Dissolved Solids 2100 mg/| 1354 mg/|
Temperature 40 °C 29 °C

Treated waste water is partially fed to on land for gardening/plantation and partly fed to the
tube settler followed by UF and three stage R.O plant. RO reject is fed to the MEE for
evaporation to achieve ZLD and RO permeate is reuse in manufacturing process. Generated
RO reject, boiler blow down & from softner are evaporated into MEE followed by ATFD.
Loghook regarding operation of ETP was found maintained.

No illegal waste water discharge from this unit is observed within or outside the premises at
a time of inspection. Unit has provided separate area with bund wall for raw material
storage tanks. Unit has provided fix pipeline for collection of spillages from raw material
storage tanks area upto the collection tank of ETP for its further treatment & disposal.




e ————— ———— —— — - — —— —————— — — — — e ————— -

Details of Chemical and ancillary material consumption at ETP for the period of last three
months as per record maintained by unit is provided in Annexure-F.

During inspection, spent earth @ 25 MT, ETP sludge @ 12 MT and MEE salt @ 10 MT
observed stored within premises in separate covered hazardous waste storage ared. Details
regarding disposal of Hazardous waste for the period of last three months as per record
maintained by unit is provided in Annexure-F.

Findings of Joint Committee during inspection dated 13.08.2024

(1) No Violations is observed during joint inspection regarding illegal discharge of waste
water; Air pollution and Noise pollution from this unit.

(2) M/s. Fairchem Organics Ltd is in existence since 1996 however plotting scheme of
Silver Spring Residency has obtained Non agriculture use permission in 2008.

(3) Only open plotting in the said Silver Spring Residency is observed and no any
residential units were found constructed as on date except one small common club
house.

Sr ‘Name & Desighatibﬁ of
No. Joint Committee Members

———— — —

Signature

1 | Sh. D.B. Tank, Dy. Collector & Sub Divisional Magistrate (GAS), Sanand ﬁf

2 | Sh. R.R. Kanaujia, Regional Officer, Ahmedabad (Rural), GPCB @/{-‘{_

3 | K.D. Langhanoda, Dy. Environment Engineer, GPCB &

4 | H.B. Jadhav, Scientific Officer, GPCB sz’(

g . : — . ——

5 | S.S. Desai, Assistant Environment Engineer, GPCB b’)f/)/ ,

—




Annexure-A

Item No.04 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 396/2024
Bhavinbhai Dave Applicant

Versus

State of Gujarat ) Respondent

Date of hearing: 02.07.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

ORDER
1. This original application under Sections 14 and 15 of National
Green Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act, 2010’) has
been rcgistc;.red in exercise of suo-moto jurisdiction on the basis of a lctter
petition dated 12.09.2023, sent by B havinbhai Dave, Plot Holder, Silver
Springs residency, Thol State Highway, Nr. Stars Club, village Chekhla,
Ahmedabad, complaining that a plot at Silver Springs residency, ‘Iocétcd
at village Chekhla, Tehsil Sanand, District Ahmedabad. Near to the
boundary of said plot there is an industrial unit namely M/s Fairchem
Specialty Limited, ‘located at block No.253/P & 312, Chekhla, Sanand-
Kadi Highway, Tchsil Sanand, District Ahmedabad-382119, The siid
industry is in chemical business manufacturing oi"éoclwm:cnl,
Nutraccuticals and Aroma chemicals. Waste water ig being relencad
illegally in ncarby arca causing pollution and damaging cnvironment ang
running of industry at night is also causing Slfi‘f" pollution, as o rosult

e

whereol complainant is not able to enjoy his property.



2. In our view, the grievance of complainant, at the first instance, may
be looked into and appropriate action may be taken by the concerned
local authorities and Statutory Regulators. We accordingly, constitute a
Joint Committee comprising Gujarat State Pollution Control Board and

District Magistratc/Deputy Commissioner, Ahmadabad.

3. Gujarat State Pollution Control Board shall be the Nodal Agency for

co-ordination and compliance of this order.

4. Aforesaid Committee shall visit the site, collect relevant information
amd if Jfinds any violation, take appropriate remedial, punitive and
prohibitive action against violator(s) in accordance with law within two
months and submit a Compliance Report with Registrar, Western Zone
Bench, Pune, of this Tribunal. If Registrar finds necessary, shall place

the matter before Bench, for any further order.

5. With the above directions, this Original Application is disposed of.

Sudhir Agarwal, JM

Dr. Afroz Al‘\macl, "M
July 02, 2024
Original Application No. 396/2024
M

{
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Annexure-B

ABD-R-T-C-56
NGT -Original Application No. 396/2024 (Bhavinbhai Dave VS State of Gujarat)

The original application No. 396/2024 under Sections 14 and 15 of National Green Tribunal
Act, 2010 (hereinafter referred to as 'NGT Act, 2010') has been registered in exercise of suo-
moto jurisdiction on the basis of a letter petition dated 12.09.2023, sent by Bhavinbhai Dave,
Plot Holder, Silver Springs residency, Thol State Highway, Nr. Stars Club, village Chekhla,
Ahmedabad, complaining that a plot at Silver Springs residency, located at village Chekhla,
Tehsil Sanand, District Ahmedabad. In context Lo the said application hearing was carryout on
dated: 02/07/2024 and copy of the same is put up herewith (Page No. Ve )

As per application, there is an industrial unit namely M/s Fairchem Specialty Limited, located
at block No.253/P & 312, Chekhla, Sanand- Kadi Highway, Tehsil Sanand, District Ahmedabad-
382115, Near to the boundary of said plot. The said industry is in chemical business
manufacturing Oleochemical, Nutraceuticals and Aroma chemicals. Waste water is heing
released illegally in nearby area causing pollution and damaging enviranment and running of
industry at night is also causing noise pollution, as a result whereof complainant is not able to
enjoy his property.

As per the judgement, appropriate actions may be taken by concern local authorities and
Statutory Regulators and also elaborated about constitution of joint committee Comprising of
Gujarat Pollution Contral Board and District Magistrate/Deputy Comissioner, Ahmedabad
where Gujarat State Pollution Control Board shall be the Nodal Agency the co-ordination and
compliance of this of@er.

Moreover Aforesaid Committee shall visit the site, collect relevant information and if finds
any violation, take appropriate remedial, punitive and prohibitive action against violator(s) in
accordance with law within two manths and submit a Compliance Report with Registrar,
Western Zone Bench, Pune, of this Tribunal, If Registrar finds necessary, shall place the matter
before Bench, for any further order.

In view of above, you are requested to constitute a joint committee and assign relevant
officials under your jurisdiction as part of joint committee for the appropriate actions taken to
be taken under the said Hon'ble NGT order.

s
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Annexure-C

GUJARAT POLLUTION CONTROL BOARD o

REGIONAL OFFICE, Ahmedabad-Rural o
1, Deffodils Avenue, Near Zydus Research Center, Sarkhej-Bavla Highway, -y
NH No.BA, Moraiya-382 213, Ta. Sanand, Dist.Ahmedabad
E-Mail ID :ro-gpeb-ahmriagujarat.gov.in

No. GPCB/ABD(R)/TC-56/ 2229 Date: o los] ze??lr
Ta,
Sub Divisional Magistrate
Sub Divisional Magistrate Office,
Sanand, Ta. Sanand-382110,
Dist, Ahmedabad.

Subject: To carry out Joint inspection with committee and send Inspection report of M /s

Fairchem Specialty Lud

Ref (1) Hon'hle National Green Tribunal order dated 02.07.2024 in the matter of OA No.

396,/ 2024.

(2) GPCB 1O Letter Noo GPCB/CCA-ABD-GEN-73(6)/1D-11563/815976  dated

11.07.2024
Sir,

With respeet to above mentioned subject and reference, Hon'ble National Green
Tribunal has passed the order in the original application No. 396/2024 and constiluted
Joint Committee of Gujarat Pollution Control Board and District Magistrate, Ahmedabad
[ton'ble Distriet Magistrate, Ahmedabad has nominated Sub Divisional Magistrate, Sanand
far joint inspection of M/s Fairchem Specialty Ltd based on the Order passed hy Hon'ble
National Green Tribunal.

As per the Hon'ble National Green Tribunal order dated 02.07.2024, the aloresqid
joint committee shall visit the site (M/s Fairchem Specialty Limited, focated at block
No253/P & 312, Chekhla, Sanand- Kadi lighway, Tehsil Sanand, District Ahmedatid
382115) and submit mspection compliance report with Registrar, Western Zone Benuh,
National Green Tribunal, Pune within two Manth.

In view of above, you are herewith requested to provide suitable date and time for
joint inspection of the above mentioned unitin order 1o comply with Hon'ble NGT order.

For and behall ol

Gujarat Pollution Conteol Boared

R. R. Kanaujia'
Regional Officer,
Ahmedabad (Rural)
Enclosure: As abowve.
Copy Lo
Member Secrctary, )
Gujarat Pollution Control Board, Kind attention: Shee NoAL Shah (U1 - Ahmedabad (Rural )
Head office, Gandhinagar.
For kind information pleasc,



Item No.04 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 396/2024
Bhavinbhai Dave Applicant

Versus

State of Gujarat ) Respondent

Date of hearing: 02.07.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

ORDER
1. This original application under Sections 14 and 15 of National
Green Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act, 2010’) has
been rcgistc;.red in exercise of suo-moto jurisdiction on the basis of a lctter
petition dated 12.09.2023, sent by B havinbhai Dave, Plot Holder, Silver
Springs residency, Thol State Highway, Nr. Stars Club, village Chekhla,
Ahmedabad, complaining that a plot at Silver Springs residency, ‘Iocétcd
at village Chekhla, Tehsil Sanand, District Ahmedabad. Near to the
boundary of said plot there is an industrial unit namely M/s Fairchem
Specialty Limited, ‘located at block No.253/P & 312, Chekhla, Sanand-
Kadi Highway, Tchsil Sanand, District Ahmedabad-382119, The siid
industry is in chemical business manufacturing oi"éoclwm:cnl,
Nutraccuticals and Aroma chemicals. Waste water ig being relencad
illegally in ncarby arca causing pollution and damaging cnvironment ang
running of industry at night is also causing Slfi‘f" pollution, as o rosult

e

whereol complainant is not able to enjoy his property.



2. In our view, the grievance of complainant, at the first instance, may
be looked into and appropriate action may be taken by the concerned
local authorities and Statutory Regulators. We accordingly, constitute a
Joint Committee comprising Gujarat State Pollution Control Board and

District Magistratc/Deputy Commissioner, Ahmadabad.

3. Gujarat State Pollution Control Board shall be the Nodal Agency for

co-ordination and compliance of this order.

4. Aforesaid Committee shall visit the site, collect relevant information
amd if Jfinds any violation, take appropriate remedial, punitive and
prohibitive action against violator(s) in accordance with law within two
months and submit a Compliance Report with Registrar, Western Zone
Bench, Pune, of this Tribunal. If Registrar finds necessary, shall place

the matter before Bench, for any further order.

5. With the above directions, this Original Application is disposed of.

Sudhir Agarwal, JM

Dr. Afroz Al‘\macl, "M
July 02, 2024
Original Application No. 396/2024
M

{
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t GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,

u‘:a"#v“ GANDHINAGAR - 382010,
T) 079-23232152
GPCB (M) By R.P.A.D
No. GPCB/CCA-ABD-GEN-73(6)/ID-11563/ | 5 AFE Date: || fr:ﬁ- ‘l Q091
j}f /

n

A he Rezional Officer-Ahmedabad (Rural),
Ciujarat Pollution Control Board.
1™ Hoor Dalfodils Avenue.
Nr. ZvdusReserch Center,
Sarkhej- Bavla Highway. Moraiyva
Lal: Sanand. Dist: Ahmedabad

Subject: To carry out Joint visit with committee & send Inspection Report with sampling off M/s.
Fairchem Specialty Limited located at chekhla, Tal-Sanand. Dist-Ahmedabad. (1D-11563).

Reference: Hon'ble National Green Tribunal Order dated 02/07/2024 in Original Application No
3962024,
Sir g
With reference to above subject, The Hon'ble National Green Tribunal has directed vide paragraph
no- 2.3 & 4 of the order dated 02/07/2024 as under:

2 “In the view, the grievance of complainant, at the first instance, may be looked in w and
appropriate action may be taken by concerned local authorities and stalutory regulators. We
accordingly constitute a joint committec comprising Gujarat State Pollution Control Board
and District Magistrate/Deputy Commissioner, Ahmedabad™

b “Clujarat State Pollution Control Board shall be the Nodal Agency for co-ordination and
vompliance of this order™

4 “Aforesaid Committee shall visit the site, collect relevant information and if find any violation,

take appropriate remedial, punitive and prohibitive action against violator(s) in accordance

with law within two morths and submit @ Compliance report with Registrar, Western Zone

Bench. Punc. of this Tribunal. It Registrar finds necessary. shall place the matter before Bencls,

for order”

Yo are instructed o carryout follow op visit and to submit report with details within 1 month [rom date
ol issue of Hanble NG order dated-02/07/2024.

For and behalf of

G.2.C_80ARD, 184D (urs)

Facl: Crides of Fan’ble NG in the matter of Bhavinbhai Dave /s State of Cujarat vide O_A. Na,
295/720721.

5‘(’”92@"’\/

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in



Annexure-D

Fairchem Organics Limited is a Speciality Oleo products manufacturing company in business since 1995,
FOL shares are listed on BSE and NSE, Fairfax a Canadian Multinational Group owns majority shares.

FOL only utilises products generated by Vegetable oil refineries during refining process as its Raw materials,

FOL only follows physical manufacturing process in other.words in FOL manufacturing process different fatty
acids present in Raw material based oh their carbon chain are separated utilizing their molecular weight and
boiling points difference.

FOL finished products are organic in nature and are Biodegradable and they find application in various fields
like Inks, Paints, Adhesive, Soap, Cosmetics, nutraceutical etc.

RAW MATERIAL
RICE BRAN FATTY ACID / COTTON FATTY ACID

- - ACID OIL / DEODORISED DISTILLETE /ETC

DIFFERENT PHYSICAL MANUFACTURING PROCESSES LIKE FILTERATION/SPUTHNG/FRACTIONATION/
CRYSTLISATION/BLEACHING/POLYMERISATION/DISTILLATION ETC

!

GLYCERINE - SOiP/_INK’S/PAINTS

PALMITIC ACID - SOAP
DISTILLED FATTY ACID = INKS/PAINTS/OIL DRILLING
LINOLEIC ACID - INKS/PAINTS
STEARIC ACID - SOAP
DIMER ACID — ADHESIVE/OIL DRILLING
MONOMER ACID — INKS/PAINTS
ISO STEARIC ACID - COSMETICS/LUBRICANTS
FATTY OIL - sOAP

TOCO CONCENTRATE — VITAMIN E/CORTICO STEROIDS

!
|
!
|
g
|
i
l
|
|
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Annexure-E

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN, SECTOR 10-A,

GANDHINAGAR - 382010,

(T) 079-23232152

By R.P.A.D.

AMENDMENT OF CONSOLIDATED CONCENT AND AUTHORISZATION (CC &A)

No: GPCB/CCA-ABD-GEN-73(6)/1D:11563/ Date:

\‘)I\:Is. Fairchem Organics Ltd.
{Old Name: -M/s. Fairchem speciality Limited.)
Plot No. 253/P, Sanand- Kadi Highway,
Vill: Chekhala-382115,
Tal:Sanand, Dist: Ahmedabad.

Sir,

Sub: Amendment to consolidated consent and authorization Under Water Act, 1974,

Air Act, 1981 and Environmental (Protection) Act 1986.

Ref: 1. Your name change online application dated 30/06/2022.

2. CCA (A-122213) issued vide letter dated.29/04/2023.

The board has issued CCA (A-122213) vide letter no. GPCB/CCA/ABD-GEN-73

(5)/ID-11563/740687 under the provisions of the Water Act- 1974, Air Act- 1981 and
Hazardous waste rules framed under Environmental (Protection) Act 1986, farther with
reference to your online application dated.30/06/2022, the said CCA order is amended
as under:

1. The name of industry in CCA{A-122213) issued vide letter no GPCB/CCA/ABD-GEN-73

(5}/1D-11563/740687 Dated:29/04/2023 shall be read as “M/s. Fairchem Organics
Ltd” instead of “M/s. Fairchem Speciality Ltd.”.

All other conditions of CCA[A-122213) issued vide letter no GPCB/CCA/ABD-GEN-73
(5)/ID-11563/740687 Dated:29/04/2023 shall remain unchanged. You are directed to
comply these conditions judiciously.

For and on behalf of
Gujarat Pollution Control Board

DFL-JJJ’\

(Smt. D.P. Shah)
senior Environmental Engineer

Clean Gujarat Green Gujarat
Website : https://gpcb.gujarat.gov.in



— GUJARAT POLLUTION CONTROL BOARD

PARYAVARAN BHAVAN, SECTOR 10-A,

NN !
wiihell GANDHINAGAR - 382010,
; T) 079-23232152
GPCB ( ) BY RPAD
DME F ) D HORIZATI
To,

M/s. Fairchem Specialty Ltd.,
lot No. 253 /P, Sanand-Kadi Highway,
\/\P}illage: Chekhala-382115,
Tal: Sanand, Dist: Ahmedabad.

Sub: - Amendment of Consolidated Consent and Authorization {(CC&A).
Ref: - 1. Your CCA Amendment Application Inward No. 262705 dated: 20/08/2022.
2. This Board has issued CCA-Renewal vide letter No. GPCB/ID-11563/CCA/ABD-
GEN-73(4)/514638, dated: 23/07/2019
3. This Board has issued CCA-Amendment vide letter No. GPCB/ID-
11563 /CCA/ABD-GEN-73{5)/606750, dated: 22/11/2021.
Sir,
This Board has issued CCA-Amendment vide letter No. GPCB/ID-
11563 /CCA/ABD-GEN-73(5)/606750, dated: 22/11/2021 accordingly CCA is
amended as under.

1. Consent Order No. A-122213, valid up to 16/04/2024.
1.1 There shall be no change in product. It shall remain unchanged as CCA-Renewal
vide letter No. GPCB/ID-11563/CCA/ABD-GEN-73(4)/514638, dated: 23/07/2019.

2. N NDITIONS UNDER WATER ACT 1974 SHALL BE READ

AS UNDER:
2.1 There shall be no change in water. It shall remain unchanged as CCA-Renewal vide

letter No. GPCB/ID-11563/CCA/ABD-GEN-73(4)/514638, dated: 23/07/2019.
3. AFTER AMENDMENT CONDITIQNS UNDER THE AIR ACT 1981 SHALL BE READ

AS UNDER:
31 The following shall be used as fuel.
Sr.No. | Fuel Total Quantity
1 LDO/LSHS (added LSHS as alternative fuel) 700 Lit/Hour
2 Diesel 200 Lit/Hour
3 Solid Fuel 4000 Kg/Hour

3.2 The applicant shall install & operate air pollution control system in order to achieve
norms prescribed below.
3.3 The flue gas emission through stacks mentioned below shall confirm to the following

standards.
| Stack | Stack attached to Stack APC system | Parameter | Permissible
| No. height Limit
1 Steam Boiler Water
' {1 TPH) Scrubber
FBC Thermic Fluid . Particulate 150 mg/NM?3
% | Heater (3000 U) apm | BasFilter Matter
FBC Thermic Fluid . 50, 100 ppm
3./ | Heater (3000 U) Bag Filter NOx 50 ppm
D.G. Set (750 KVA Acoustic
4, Each} (2 Nos.) 11m enclosure
1
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5 Boiler (8TPH) | Bag Filter
FBC Thermic Fluid 48 m
| 6. Heater (3000 U) Bag Filter
| ! : Particulate 150 mg/NM:
| 7 Steam Boiler Water Matter
| (4'TPH) (Stand By) Scrubber 50, 100 ppm
. g Thermic Fluid Heater 36.5m Water NOx 50 ppm
" %! (2000 U) (Stand by) M Serubber
! 9 Steam Boiler Water
oo (3 TPH) {Stand By) Scrubber

3.4 Th(,r(, shall be no process gas emission.
3.5 Ambient air quality within the premises of the industry shali mentioned below
conform to the following standards:- :

PARAMETERS

Particulate Matter 1 |

Particulate Matter 35

60 Microgram/NM3

PERMISSIBLE LIMIT
Annual

PERMISSIBLE LIMIT
24 hrs. Average

| 100 Microgram/M3

40 Microgram/NM?3

60 Microgram/M3 |

| S0,

50 Microgram /NM3

80 Microgram /M3

{NO,

40 Microgram /NM3

80 Microgram/M3

3.6 The dpollcant shall install & operate air pollution control equipment very eff1c1thTy
and continuously so that the gaseous emission always mnform*; to the standards

specified in condition No. 3.3 & 3.5 above.

3.7 The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitoring

the air emissions and the same shall be open for inspection to/and for use of Board's

staff. The chimney(s) vents attached to various sources of emission shall be designed by
numbers such as S-1, S-2, etc. and these shall be painted/displayed to facilitate
identification.

3.8 The industry shall take adequate measures for control of noise levels from its own

3.9

sources within the premises so as to maintain ambient air quality standards in respect
of noise to less than 75dB(a) during day time and70 dB (A) during night time. Daytime
is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between 10 p.m.
and 6 a.m.

D.G. Sets Conditions;

The D.G. Set shall have acoustic enclosure and shall comply with the standards
specified at Sr. no. 95 of Schedule-1 of the rule-3 of E.P. Rules -1986 and Noise pollution
level as per the Air Act-1981,

D.G. Sets standards: - The flue gas emission through stack attached to

D.G.Sets shall conform to the following standards.

The minimum height of stack to be provided with each of the generator set shall be
H=h + 0.2 (KVA)1/2, where H= Total stack height in meter, h= height of the building in
meters wherg'or by the side of which the generator set is installed.
Noise from DG set shall be controlled by providing an acoustic enclosure or by treating
the room acoustically, at the users end.
The acoustic enclosure or acoustic treatment of the room shall be designed for
minimum 25 dB (A) insertion loss or for meeting the ambient noise standards,
whichever is on the higher side ( if the actual ambient neise is on the higher side, it may
not be possible to check the performance of the acoustic enclosure/ acoustic treatment.
Under such circumstances the performance may be checked for noise reduction up to
actual ambient ncise level, preferably, in the night time). The measurement for
insertion loss may be done at different points at 0.5 m from the acoustic
enclosure/room, and the averaged.
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D, The D.G. Set shall be provided with proper exhaust muffler with insertion loss of
minimum 25 dB (A).

E. All efforts shall be made to bring down the noise level due to the D.G.Set, outside the
premises, within the ambient noise requirements by proper siting and control
measures.

F. Installation of a D.G. Sets must be strictly in compliance with the recommendations of
the D.G.Set manufacturer.

G. A proper routine and preventive maintenance procedure for the D.G.Set should be set
and followed in consultation with the DG Set manufacture which would help prevent
noise levels of the DG Set from deteriorating with us.

4, All other conditions of the CCA-Amendment issued vide letter No. GPCB/ID-
11563/CCA/ABD-GEN-73(5)/606750, dated: 22/11/2021 shall remain unchanged.
You are directed to comply with these conditions judiciously.

For and on behalf of
Gujarat Pollution Control Board,

) ?P\w_J/\
(Smt. D. P. Shah)
Senior Environmental Enginecr

NO.GPCB/CCA/ABD-GEN-73 (5)/ID-11563/ Date:

To,

M/s. Fairchem Specialty Ltd.,

Plot No. 253/P, Sanand-Kadi Highway,
Village: Chekhala-382115,

Tal: Sanand, Dist: Ahmedabad.
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BY RPAD
AMENDMENT OF CONSOLIDATED CONSENT AND AUTHORIZATION (CC & A)
NO. GPCB/CCA-ABD-GEN-73(5)/iD-11563/ Date:
To,

M/s. Fairchem Speciality Ltd.,
\/Plot No: 253/P, Sanand-Kadi Highway,

Vill: Chekhala-382115,

Tal: Sanand, Dist: Ahmedabad.

Sub: - Amendment of Consolidated Consent and Authorization (C C & A).
Ref: - 1. Your CCA Amendment Application Inward No. 200219, dated: 04/09/2021.
2. This Board has issued CCA-Renewal vide letter No. GPCB/ID-11563/CCA/ABD-GEN-
73(4)/514638, dated: 23/07/2019.
3. This Board has issued CTE-Amendment vide tetter No. GPCB/CCA-ABD-GEN- ;‘
73({4) /ID-11563/597148, dated: 06/08/2021. R,
Sil’, i PR
The Board has issued CCA-Renewal vide letter No. GPCB/ID-11563/CCA/ABD-GEN- '
73(4)/514638, dated: 23/07/2019 and CTE-Amendment vide letter No. GPCB/CCA-ABD-

GEN-73(4) /1D-11563/597148, dated: 06/08/2021 accordingly CCA is amended as under. ¥
b
1. Consent Order No. A-115678, valid up to 16/04/2024.
2. CONDITIONS UNDER THE AIR ACT 1981 SHALL BE READ AS UNDER: \
2.1 The following shall be used as fuel. : o
Sr. Fuel Quantity , ‘
No. §
1 Solid Fuel 4000 Kg/Hr. o
2 LDO 700 Lit/Hr.
3 Diesel 200 Lit/Hr. R
2.2 The applicant shalllinstall & operate air pollution control system in order to achieve norms g
prescribed below. £
2.3 The Flue gas emission through stacks mentioned below shall conform to the following ;
standards

o Plok—
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2.4
2.5

7

e e L

2.6

2.7

2.8

Stack | Stack attached to Stack height | Air  Pollution | Parameter Permissible
No. in Meter Control system Limit
1. Steam Boier (1 42 m Water Particulate 150 mg/Nm?*
TPH) Scrubber Matter
2. FBC Thermic Fluid Bag Filter SO, 100 ppm
Heater (3000 U) NOx 50 ppm
3. FBC Thermic Fluid Bag Filter
Heater (3000 U)
4, D.G.Set (750 KVA | 11m Acoustic
Each) (2 Nos.) Enclosure
5. Boiler (8 TPH) 48 m Bag Filter
6. FBC Thermic Fluid Bag Filter
Heater (3000 U)
7. Steam boiler (4 36.5m Water
TPH) (Stand By) Scrubber
8. Thermic Fluid Water
Heater (2000 U) Scrubber
(Stand By)
9. Steam boiler (3 Water
TPH) (Stand By) ‘ Scrubber
(Newly Installed) |

There shall be no process gas emission.
Ambient air quality within the premises of the industry shall mentioned below conform to
the following standards:-

PARAMETERS

PERMISSIBLE LIMIT
Annual

PERMISSIBLE LIMIT
24 hrs. Average

Particulate Matter 4

60 Microgram/NMm?

100 Microgram/Mm?

Particulate Matter ¢

40 Microgram/Nm?

60 Microgram/m?

S0,

50 Microgram/Nm?*

80 Microgram/m?

NO,

40 Microgram/Nm?

80 Microgram/M>

The applicant shall install & operate air pollution control equipment very efficiently and
continuously so that the gaseous emission always conforms to the standards specified in
condition No. 2.3 & 2.5 above.
The'\consent to operate the industrial plant shall lapse if at any time the parameters of the
gaseous emissions are not within the tolerance limits specified in the condition No. 2.3 &
2.5 above.
The applicant shall provide portholes, ladder, platform etc at chimney(s) for monitoring the
air emissions and the same shall be open for inspection to/and for use of Board’s staff. The
chimney(s) vents attached to various sources of emission shall be designed by numbers
such as S-1, S-2, etc. and these shall be painted/ displayed to facilitate identification.
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2.9 The industry shall take adequate measures for control of noise levels from its own sources
within the premises so as to maintain ambient air quality standards in respect of noise to
less than 75 dB(a) during day time and 70 dB (A) during night time. Daytime is reckoned in
between 6 a.m. and 10 p.m. and night time is reckoned between 10 p.m. and 6 a.m.

2.10 D.G. Sets Conditions:

The D.G. Set shall have acoustic enclosure and shall comply with the standards
specified at Sr. no. 95 of Schedule-| of the rule-3 of E.P. Rules -1986 and Noise pollution
level as per the Air Act-1981.

D.G. Sets standards:- The flue gas emission through stack attached to D.G.Sets shall
conform to the following standards. _

A. The minimum height of stack to be provided with each of the generator set shall.be H=h +
0.2 (KVA) 1/2, where H= Total stack height in meter, h= height of the building in meters
where or by the side of which the generator set is installed.

B. Noise from DG set shall be controlled by providing an acoustic enclosure or by treatmg the
room acoustically, at the users end.

C. The acoustic enclosure or acoustic treatment of the room shall be designed for minimum
25 dB (A) insertion loss or for meeting the ambient noise standards, whichever is on the
higher side ( if the actual ambient noise is on the higher side, it may not be possible to
check the performance of the acoustic enclosure/ acoustic treatment. Under such
circumstances the performance may be checked for noise reduction up to actual ambient
noise level, preferably, in the night time). The measurement for insertion loss may be done
at different points at 0.5 m from the acoustic enclosure/room, and the averaged. .

D. The D.G. Set shall be provided with proper exhaust muffler with insertion loss of minimum
25 dB (A).

E. All efforts shall be made to bring down the noise level due to the D.G.Set, outside the
premises, within the ambient noise requirements by proper siting and control measures.

F. Installation of a D.G. Sets must be strictly in compliance with the recommendatnons of the
D.G.Set manufacturer.

G. A proper routine and preventive maintenance procedure for the D.G.Set should be set and
followed in consultation with the DG Set manufacture which would help prevent noise
levels of the DG Set from deteriorating with use.

2.11 All other conditions of the CCA-Renewal vide letter No. GPCB/ID-11563/CCA/ABD-GEN-
73(4)/514638, dated: 23/07/2019 and CTE-Amendment vide letter No. GPCB/CCA-ABD-
GEN-73(4) /1D-11563/597148, dated: 06/08/2021 shall remain unchanged. You are directed
to comply these-conditions judiciously‘.

For and on behalf of
Gujarat Pollution Control Board,

OPha )~
(D. P. Shah)
SENIOR ENVIRONMENTAL ENGINEER

Clean Gujarat Green Gujarat
ISO - 9001 - 2008 & ISO - 14001 - 2004 Certified Organisation
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RPAD

In exercise of the power conferred under section-25 of the Water (Prevention and Control of
Pollution) Act-1974, under section-21 of the Air (Prevention and Contro! of Pollution)-1981 and
Authorization under rule 6(2) of the Hazardous and other Wastes (Management and Trans boundary
movement) Rules, 2016 framed under the Environmental (Protection) Act-1986.

And whereas Board has received consolidated consent application No.153916 dated:
20/03/2019 for the Consolidated Consent and Authorization (CC & A) of this Board under the
provisions/rules of the aforesaid Acts. Consents & Authorization are hereby granted as under:

CONSENTS AND AUTHORISATION:

(Under the provisions /rules of the aforesaid environmental acts)

To,
M/S. FAIRCHEM SPECIALITY LTD.
(OL.D NAME: ADI FINE CHEM LTD)

PLOT NO: 253/P, SANAND-KADI HIGHWAY,

VILL: CHEKHALA-382145,
TAL: SANAND, DIST: AHMEDABAD.

1. Consent Order No. : AWH- 101569 date of Issue: 14/05/2019

1.1

SR. NO. | NAME OF PRODUCT TOTAL QUANTITY
1 Mixed Tocopherols Concentrate | 10,000 MT/Month
2 Palmitic Acid :
3 Linoleic Acid
4 Oleic Acid
5 Distilled Fatty Acid
6 Unsaponifiables
7 Residual Oil
8 Crude Glycerine
) Dimer Acid
10 Monomer Acid
11 Stero! Concentrated
12 Saturated Fatty Acid .
13 Methyl Esters'(Biodiesel) '
14 Crude Vegetable Qil
Specific Candition:

The consents shall be valid up to 16/04/2024 for use of outlet for the discharge of trade effluent &
emission due to operation of industrial plant for manufacture of the following items/products:

1 Unit shall not carry out ground water extraction without getting prior permission from CGWA.
2, CONDITIONS UNDER WATER ACT 1974

2.1 The water consumption and waste water generation shall be as under.
Water Consumption | Waste water generation
Industrial | 145 KU/Day 45 KL/Day
Domestic | 25 KL/Day 22.5 KL/Day
1.2 The quantity of industrial effluent from factory shall not exceed 45 KL/Day.
1.3 The quantity of domestic effluent from factory shall not exceed 22.5 KL/Day.

Clean Gujarat Green Gujarat

ISO-9001-2008 & ISO-14001 - 2004 Certified-Organisation



1.4

1.5

3.2

3.3

34
3.5

The generated industrial effiuent 25 KUDay (5 KL/Day water from Softener, 10 KL/Day water
from RO reject and 10 KL from Boiler) shall be evaporated in MEE. S
The generated industrial effluent 45 KL/Day & domestic waste water 22.5 KL/Day shall be
combined treated in Effluent Treatment Plant and treated waste water after treatment shall be
used for gardening/ptantation after conforming following standards: '

PARAMETER GPCB NORMS

PH 6.5t0 8.5

Temperature 40 C

Color(pt.co.scale) in units | 100 Units

Suspended Solids 100 mgl/l

Oil & Grease 10 mg/

Ammonical Nitrogen 50 mgft

BOD (5 day at 20 <C) 30 my/l i

coD 100 mgll

Chlorides 600 mg/l

Sulphates 1000 mg/I

Total Dissolved Solids 2100 mg/l

Sodium Absorption Ratio | 26
CONDITIONS UNDER THE AIR ACT 1981:
The following shall be used as fuel.

Sr. No. | Fuel Total Qty

1 Solid Fuel 4000 Kg/Hrs

2 FO 470 Lit/hrs

3 Diess| 200 Lit/Hrs

The applicant shall install & operate air pollution control system in order to achieve norms
prescribed below,

The flue gas emission through stack shall conform to the following standards:

Stack | Stack attached to | Stack height | Air Pollution Parameter | Permissible
No. 1 in Meter Control System Limit
1 Steam Boiler 42 Water Scrubber | Particulate | 150 mg/NM?
. (1 TPH) Matter
2 FBC Thermic Fluid Bag Filter S0: 100 ppm
Heater (3000 U) NOx 50 ppm
3 FBC Thermic Fluid Bag Filter
Heater (3000 U)
4 D.G.Set 1 Acoustic
(750 KVA Each) Enclosure
{2 Nos.)
5 Boiler (8 TPH) 48 Bag Filter
6 FBC Thermic Fluid Bag Filter
Heater (3000 U)
T Steam Boiler 36.5 Water Scrubber
(4 TPH) (stand by)
8 Thermic Fluid Water Scrubber
Heater (2000 U) g
(stand by)

There shall be no process emission
The concentration.of the following parameters in the ambient air within the premises of the
industry shall not exceed the limits specified hereunder.

PARAMETERS PERMISSIBLE LIMIT
Annual 24 Hrs Average
Particulate Matter-10 (PMi) | 60 Microgram/M® | 100 Microgram/M®

Particulate Matter- 2.5 (PM,.s) | 40 Microgram/M® | 60 Microgram/M*

S0 60 Microgram/M® | 80 Microgram/M3
NOx 40Microgram/M® | 80 Microgram/M®
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3.7

3.8

3.9

42
4.3

44

45
4.6
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The applicant shall install & operate air pollution control equipment Very efficiently and
continuously so that the gaseous emission always conforms to the standards specified in
Condition no.3.3 & 3.5 above.

The consent to operate the industrial plant shall lapse if at any time the parameters of the
gaseous emission are not within the tolerance limits specified in the condition no.3.3 & 3.5
above.

The applicant shall provide portholes, ladder, ptatform etc at chimney(s) for monitoring the air
emissions and the same shall be open for inspection to/and for use of Board's staff. The
chimney(s) vents attached to various sources of emission shall be designed by numbers such as
S-1, S-2, etc. and these shall be painted/displayed to facilitate identification.

The industry shall take adequate measures for control of noise levels from its own sources within
the premises so as to maintain ambient air quality standards in respect of noise to less than
75dB(a) during day time and 70Db (A) during night time. Daytime is reckoned in between 6 a.m.
and 10 p.m. and nighttime is reckoned between 10 p.m. and 6am.

GENERAL CONDITIONS:

Any change in personnel, equipment or working conditions as mentioned in the consents
form/order should immediately be intimated to this Board.

Applicant shall also comply with the general conditions given in annexure-|

Whenever due fo accident or other unforeseen act or ever, such emissions occur or is
apprehended to occur in excess of standards laid down such information shall be forthwith
reported to Board, Concerned Police Station, Office of Directorate of Health Service, Department
of Explosives, Inspectorate of Factories and local body. In case of failure of pollution control
equipments, the production process connected to it shal! be stopped. Remedial actions/measures
shall be implemented immediately to bring entire situation normal.

In order to enable the board to perform its functions of ascertaining the standards of effluent latd
down by it for the discharge of the effluent under the condition no 2.3 of this order are complied
with by the company while causing discharge of effluent, the applicant shall have to submit every
month the analysis report of the samples of effiuent got collected and analyzed by one of the
laboratories recognized by the state Board.

The applicant shall also comply with the General Conditions as per Annexure - | enclosed.

The Board reserves the right to review and/or revoke the consent and/or make variations in the
conditions, which the Board deems, fit in accordance with Section 27 of the Act.

In case of change of ownership/management the name and address of the new owners
Ipartners/directors/proprietor should immediately be intimated to the Board.

HAZARDOUS AND OTHER WASTES (MANAGEMENT AND TRANSBOUNDARY
MOVEMENT) RULES, 2016 Form -2(See Rule 6(2)) _

Form for.grant of authorization for occupier or operator handling hazardous waste

M/S. FAIRCHEM SPECIALITY LTD. is hereby granted an authorization to operate facility for

following hazardous ‘wastes on the premises situated at PLOT NO: 253/P, SANAND-KADI
HIGHWAY, VILL; CHEKHALA-382145, TAL: SANAND, DIST: AHMEDABAD..

Sr. No. | Type of waste Quantity | Category Facility
1 Used Oil 0.04 5.1 Collection, " 'Decontamination,
MT/Year Storage, Transportation, And
) Disposa! By Selling To Registered

Recycler.

Clean Gujarat Green Gujarat
ISO-9001-2008 & ISO-14001 - 2004 Certified Organisation



53

5.4
5.5

7.2

7.3

7.4

7.5

76

7.7

a)

b)

)

Collection, Decontamination,

Storage, Transportation, And
Disposal To Authorized

Decontaminators Facility.

Collections, Storags, Transportation,
And Disposal At TSDF Site of Eco
Care Infrastructure Pvt. Ltd.

Collections, Storage, Transportation,
And Disposal At TSDF Site of Eco
Care Infrastructure Pvt. Ltd.

2 Discarded Container | 6 MT/Year | 33.1
- | Empty Barrels with
Liners contaminated
with hazardous
. chemical
3 ETP Sludge 96 35.3
MT/Year
4 Salt for Evaporator 1200 37.2
MT/Year
5 Spent earth and 2500 4.5
earth catalyst MT/Year
containing oil

Collections, Storage, Transportation,
And Disposal By Sefling To
Registered Recycler/Send To Co-
Processor RSPU/GSPL/send To
Cement Industry For Co-Processing.

The authorization is granted to operate a facility for collection, storage, transportation and

ultimate disposal of Hazardous wastes as above.

The authorization shall be in force for a period up to 16/04/2024.

The authorization is subject to the conditions stated below
specified in the rules from time to time under the Environm
TERMS AND CONDITIONS OF AUTHORISATION

and such other conditiens as may be
ent (Protection) Act-1986.

The applicant shall comply with the provisions of the Environment (Protection) Act - 1986 and the

rules made there under.
The authorization shall be produced for inspection at the

request of an officer authorized by the

Gujarat Pollution Control Board. The persons authorized shall not rent, lend, sell, and transfer of
otherwise transport the hazardous wastes without obtaining prior permission of the Guijarat

Pollution Control Board.

Any unauthorized change in personnel, equipment or working conditions as mentiohed in the

~authorization order by the persons authorized shall constitute a breach of this autharization.

It is the duty of the authorized person to take prior permission of the Gujarat Pollution Control

Board to close down the facility.

An application for the renewal of an authorization shall be made as iaid down in rule 5 (6) (ii).
Industry shall have to manage waste oil, discarded containers etc as per Amended Rules-2003
and shall apply Authorization/submit details for all applicable waste as per Amended Rules-2003

with 15 days.

Industry shall submit annuat report within 15 days and sub
General Conditions:

squinty by 30th June every year.

The waste generator shall be totally responsible for (i.e. collection, storage, encapsulation,
incineration, treatment, transportation and ultimate disposal) of the wastes generated.

Records of waste generation, its management and annual

return shall be submitted to Gujarat

Pollution Controt Board in Form - 4 by 31st January of every year.

In case of any accident, details of the same shall be submi
Control Board.

tted in Form - § to Gujarat Pollution

As per "Public Liability Insurance Act - 91 ‘company shall gét tnsurance Policy, if applicable.

Empty drums and containers of toxic and hazards material

shall be treated as per guideline

published for Management & Handling of discarded containers”. Records of the same shall be

maintained and forwarded to Gujarat Pollution Control Boa

rd regularly,

in no case any kind of hazardous waste shall be imported without prior approval of appropriate

authority.

In case of transport of hazardous wastes to a facility for (i.e. treatment, storage and disposal)
existing in-a State other than the State where hazardous wastes are generated, the occupier
shall gbtain ‘No Objection Certificate’ from the State Pollution Control Board or Committee of the

concerned State or Union territory Administration where th

e facility exists.
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7.8 Unit shall take all concrete measures to show tangible results in waste generation, reduction,
avoidance, reuse and recycle. Action taken in this regards shall be submitted within three months
and also along with Form-4. 7 '

79 Industry shall have to display the relevant information with regard to hazardous waste as
indicated in the Courts Order in W.P. No.657 of 1995-dated 14th October-2003,

For and on behalf of
Gujarat Pollution Control Board,

(G. V. Patel)
ENVIRONMENTAL ENGINEER

NO: GPCB/ ID-11 563/CCA/ABD-GEN-73(4)/

ISSUED TO:

M/S. FAIRCHEM SPECIALITY LTD. .
(OLD NAME: ADI FINE CHEM LTD)

PLOT NO: 253/P, SANAND-KADI HIGHWAY

VILL: CHEKHALA-382145,
TAL: SANAND, DIST: AHMEDABAD.

Copy to: The Regional Officer, G.P.C.Board-----scmreeeerees Ahmedabad -rural for information & Sampling.

Clean Gujarat Green Gujarat
ISO-9001-2008 & ISO-14001 - 2004 Certified Organisation



Annexure-F

FAIRCHEM ORGANICS LIMITED

PRODUCTION DETAILS
Month Quantity(MT)

May-24 5201.545

Jun-24 5312.842

Jul-24 5328.705

- GPCB require data-28.8.2024 Uploaded in XGN on 28/08/2024 13:36:24 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.



FAIRCHEM ORGANICS LIMITED
WATER CONSUMPTION
Month Water Consumption(KL)
May-24 4295.471
Jun-24 4155.846
Jul-24 4288.616

- GPCB require data-28.8.2024 Uploaded in XGN on 28/08/2024 13:36:24 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.



FAIRCHEM ORGANICS L'TD

ETP & RO PLANT CHEMICAL CONSUMPION

May-24

CHEMICAL

LIME 3700
ALUM 4600
HCL 3440
POLY 240
PAC 175
ANTISCALANT 28
CLEANER 60
NAOH 195

Jun-24

CHEMICAL

LIME . 2400
ALUM 4320
HCL 2710
POLY 250
PAC 270
ANTISCALANT 57
CLEANER 145
NAOH 200

Jul-24

CHEMICAL

LIME i 2200
ALUM 5700
HCL 3550
POLY 320
PAC 180
ANTISCALANT 80
CLEANER 100
NAOH 180




FAIRCHEM ORGANICS LTD,

CONSUMPTION REPORT ETP CHEMICALS 01.05.2024 TO 31.07.2024

Posting Date | Document [Doc. Row_[whse [G/L Acct/BP Code | G/LACct/BP Name Rec. Oty [Iss. Oty [Inventory UoM |Price after Disc. |Balance

CHMPODOOLT LIME HYDRATED 80 % PURITY {BAG PACKING) FOR ETP PLANT 4,930
01-05-202450 300778 1|CCHM 155002 | CL.STOCK OF CONSUMABLE CHEMICALS 100 |Kilogram INR 7.5000 4,830
02-05-2024| 50 300803 1|CCHM 155002 | CL.STOCK OF CONSUMABLE CHEMICALS 100 | Kilogram INR 7.5000 4,730
13-05-202450 301051 1JCCHM 155002 [CLSTOCK OF CONSUMABLE CHEMICALS BOO|Kilagram INR 7.5000 3,930
16-05-2024 (50 301168 1[CCHM 155002 |CLETOCK OF CONSUMABLE CHEMICALS 400 | Kilogram |INR 7.5000 3,530
17-05-2024|50 301205 2| CEHM 155002 ) CL STOCK OF CONSUMABLE CHE MICALS 200 |Kilogram INR 7.5000 3,330
18-05-2024 |53 301215 3|CoHM 155002 | €L STOCK OF CONSUMABLE CHEMICALS 200 Kilegram INR 7.5000 3,130
23-05-2024)50 301332 1| CCHM 155002 | CL.STOCK OF CONSUMABLE CHEMICALS. 200 Klloga‘am INR 7.5000 2,930
27-05-2024)50 301413 2| CCHM 155002 | CL.STOCK OF CONSURMABLE CHEMICALS 200 Kllgsram INR 7.5000 2,730
28-05-2024 |50 301435 1|CCHM 155002 | CL.STOCK OF COMSUMABLE CHEMICALS 100|Kilegram INR 7.5000 2,630

. 29-05-2024|50 301483 1| CCHM 155002 | CLETOCK OF CONSUMABLE CHEMICALS 500 Kilegram INR 7.5000 1,730

30-05-2024)50 301519 1jCCHM 155002 |CLSTOCK OF CONSUMABLE CHEMICALS 300 Kilogram INR 7.5000 @‘
21-05-2024150 301556 L{CCHM 155002 |CLSTOCK OF COMNSUMABLE CHEMICALS 200 |Kilogram INR 7.5000 1,230
31-05-2024 |Manthly Subtatal 3,700
03.06-2024|PD 150533 1[CCHM [WESCO00629 SARASWATI LIME 4,865 KHogram INR 7.5000 6,095
04-06-2024 |50 301643 2{cCHM 155002 | CL.STOCK OF CONSUMABLE CHEMICALS 200|Kllsgram MR 7.5000 5,895
11-06-2024|PU 100574 1|CCHM [VESDODOGZS SARASWATI LIME Kilogram INR 7.5000 5,895
12-06-2024|50 301833 2|CCHM 155002 |CL STOCK OF COMNSUMABLE CHEMICALS 400 | Kilogram INR 7.5000 5,455
14-06-2024 50 301885 1] CCHM 155002 | 0L 5TOCK OF COMSUMABLE CHEMICALS 100 | Kilogram INR 7.5000 5,255
15-06-2024 |50 301923 1| CCHM 155002 | CL.STOCK GF CONSUMABLE CHEMICALS 200 |Kilogram IINR 7.5000 5,195
18-06-2024 |50 301983 1|CCHM 155002 | CLSTOCK OF CONSUBABLE CHEMICALS 200 | Kilegram INR 7.5000 4,995
19-06-2024 |50 302045 1|CCHM 155002 |CL.STOCK OF CONSUMABLE CHEMICALS 200 kilagram INR 7.5000 4,735
20-06-2024 |50 302073 2| CCHM 155002 |CL.STOCK OF CONSUMABLE CHEMICALS 100|Kilogram INR 7.5000 4,695
21-068-2024|50 302102 3|COHM 155002 |CL.STOCK OF CONSUMABLE CHEMICALS 200|Kilogram INR 7.5000 4,455
22-05-2024 (50 302125 2{CCHM 155002 [CLITOCK OF CONSUMABLE CHEMICALS 200|Kilcgram INR 75000 4,295
24-06-2024|50 302156 CCHM 155002 | CLSTOCK OF CONSUMABLE CHEMICALS. A00 Kil_om MR 7.5000 3,895
26-06-2024|50 302238 2| CCHM 155002 |CLSTOCK OF COMNSUMABLE CHEMICALS 200 Kilagram INR 7.5000 3,695
26-06-2024 |Monthly Subtotal 4,865] 2,400
0E-07-2024 |50 302573 2| CCHM 155002 | CL.STOCK OF CONSUMABLE CHEMICALS 500|Kilogram INR 7.5000 3,185
03-07-2024 |50 302648 1|CCHM 155002 [CL.STOCK OF COMSUMABLE CHEMICALS 500 Kilegram INR 7.5000 2,685
15-07-2024 50 302815 1|CCHM 155002 | CL.STOCK OF CONSUMABLE CHEMICALS 200|Kilogram INR 7.5000 2,485
29-07-2024|50 303150 1|CCHM 155002 | CLSTOCK OF COMSUMABLE CHEMICALS 1,000 Kilogram IR 7.5000 1,495
29-07-2024 |[Monthly Subtatal 2,200

Posting Date | Document |Doc. Row [Whse [G/L Acct/BF Code  |G/L Acsy/BF Name Rec. Qty [lss. Qty [inventory Uoh |Price after Dise. |Balance

(CHM PODDO1S ALUM [FERRIC) IN LUMP FORM FOR E.T.P.PLANT 4,722
(11-05-2024 |50 300775 2 |CCHM 155002 | CL.STOCK OF CONSUMABLE CHEMICALS 200 Kilogram INR 8.2000 4,522
02-05-2024 |50 300803 2| CCHIM 155002 |CLSTOCK OF CONSUMABLE CHEMICALS 00| Kilogram INR 8.2000 4,322
13-05-2024 |50 301081 2| CCHM 155002 | CLSTOCK OF CONSUMABLE CHEMICALS B00 | Kilegram INR B.2000 3,522
16-05-2024|50 301168 2| CCHM 155002 | CL.STOCK OF CONSUMABLE CHEMICALS. GO0 |Kilogram INR B_2000 2,922
17-05-2024 |50 301205 1|CCHM 155002 | CL.STOCK OF COMSUMABLE CHEMICALS 500/|Kilogram INR £.2000 2,422
18-05-2024|50 301219 2| COHM 135002 | CL.ETOCK OF CONSUMABLE CHEMICALS 300{Kilogram INR 3.2000 2,122
22-05-2024|PD 130500 2CCHM | VESDODO 365 KESHAR CORPORATION 6,050 Kilogram INR 8.2000 8,172
23-05-2024 |50 301332 Z|CCHM 155002 [CL.STOCK OF CONSUBMABLE CHEMICALS F00|Kilogram INR B.2000 7472
27.05-2024 |50 301413 4| CCHM 155002 | CLSTOCK OF COMSUMABLE CHEMICALS 400 | Kibagram INR £,2000 7072
28-05-2024 |50 301435 2|CCHM 155002 | CL.STOCK OF CONSUMABLE CHEMICALS 200{Kilogram MR 8.2000 6,872
29-05-2024 150 300483 21CCHM 155002 | CLSTOCK OF CONSUMABLE CHEMICALS 200 | Kilogram INR 82000 6,672
29-05-2024 |FU 100558 1}CCHM | VESDODO359 KESHAR CORPORATION Kilogram INE 8.2000 6,672
30-05-2024)50 301519 2|CCHM 135002 | CLSTOCK OF CONSUMABLE CHERMICALS 200 |Kilegram INR 8. 2000 6,472
31-05-2024 |50 301556 2| CCHM 155002 | CL STOCK OF CONSUMABLE CHEMICALS 300 |Kilogram INR 8.2000 6,172
31-05-2024 | Manthly Subtatal 6,050 4,600/
04-06-2024 (50 301643 3|CCHM 155002 | CL.STOCK OF CONSUMABLE CHEMICALS 300 | Kilogram INR 82000 5872
12-05-2024|50 201833 3|CCHM 155002 |CL.STOCK OF CONSUMABLE CHEMICALS 300 I:llom IMR 8.2000 5572
14-06-2024|50 301885 2| CCHM 155002 | CL.STOCK OF CONSUMABLE CHEMICALS 200 Kilogram INR 8.2000 3372
15-0E-2024 |50 301923 2 |CCHM 155002 | CL.STOCK OF CONSUMABLE CHEMICALS. 200 | Kilegram |lNR B.2000 5172
18-06-2024 |50 301983 2|CoHM 155002 |CLETOCK OF CONSUMABLE CHEMICALS T00|Kilegram |INR 82000 4,472
19-06-2024 50 302045 2 CCHM 155002 |CL.STOCK OF CONSUMABLE CHEMICALS GO0 Kilogram INR 5.2000 3,872
20-06-2024150 302073 1|CCHM 155002 |CLESTOCK OF CONSUMABLE CHEMICALS S00)Kilogram INR 8,2000 3,372
21-06-2024 |50 302102 4{CCHM 155002 | CL.STOCK OF CONSUMABLE CHEMICALS 200 IC'rlgram INR 8.2000 3,172
22-06-2024 50 302125 3|CCHMm 155002 | CL STOCK OF CONSUMARBLE CHEMICALS 500|Kilogram INR 82000 2672
24-06-2024 |50 302156 3|CCHM 155002 | CLSTOCK OF CONSUMABLE CHEMICALS 500/ Kilogram INR B. 2000 2,172
26-06-2024|50 302238 4{CCHM 155002 | CLSTOCK OF CONSUMARLE CHEMICALS 300 |Kilogram INR & 2000 1,872
29-06-2024 | PD 150888 1[CCHM |VESDDOO2E9 KESHAR CORPORATION 6,140 Kilogram INR &2000 8,012
29-D6-2024 | PR 150062 1|COHM |VESDOOD269 KESHAR CORPORATION 20|Rilegram INF 8.2000 7.952
30-06-2024 |PU 100276 1{CCHM | VESDOOD3ES 'KESHJ\R CORPORATION Kilagram INR, 8. 2000 7,992
20-06-2024|Monthly Subtotal f,140 4,320
05-07-2024 |50 302560 1{CCHM 155002 | CL.STOCK OF CONSURMABLE CHEMICALS o0 Ktl_:lg_rarn INR 8.2000 7,292
06-07-2024|530 302572 1|CcHm 155002 |CLSTOCK OF CONSUMABLE CHEMICALS 500 | Kilogram INR 8.2000 6,752
058-07-2024 |50 302648 2| CCHM 15500@ | CLSTOCK OF CONSUMABLE CHEMICALS J00 | Kilegram INR 82000 6,092
15-07-2024 |50 302815 2 |CCHM 155002 |CLSTOCK OF COMSLUMABLE CHEMICALS F00 Kilogram INR 8.2000 5,392
16-0%-2024)50 302839 1| CCHM 155002 |CLSTOCK OF CONSUMABLE CHEMICALS G000 Kilogram INR 8,2000 4,792
17-07-2024|50 302882 1[CCHM 155003 | CL.STOCK OF CONSUMABLE CHEMICALS 300 Kilogram iNR 8.2000 4,452
22-07-2024|50 303004 1| CCHR 155002 | CL.STOCK OF COMSUMAMGLE CHEMICALS 900 |Kilogram INR 8.2000 3,552
27-07-2024 |30 303173 d{CoHm 155002 | CL.STOCK OF CONSLIMABLE CHEMICALS S500[Kilogram INR 8.2000 3,082
25-07-2024 |50 303180 2{CCHM 155002 | CLSTOCK OF COMSUMABLE CHEMICALS 800|Kilcgram INR 82000 1,292
20-07-2024|FD 151182 1ICCHM [VESDOOO3ES KESHAR CORPORATION 5,810 Kilogram INR 82000 8,103
31-07-2024{PU 101313 1{CCHM |VESDDOO3S9 KESHAR CORPORATION IKEIogram INR 28,2000 8,102
31-07-2024[Monthly Subtotal 5,810]  5,700]

8,102



FAIRCHEM ORGANICS LIMITED
SALT FOR EVAPORATOR GENERATION & DISPOSAL DETAILS
HAZARDOUS WASTE DETAILS
GENERATION DISPOSAL
Month Quantity{MT) Month Quantity(MT) Manifest no.
2509799
May-24 74 May-24 73.03 2537898
2549457
Jun-24 68 Jun-24 _ 0 NA
Jul-24 , 59 Jul-24 34.44 2583064
2596547

PN

- GPCB require data-28.8.2024 Uploaded in XGN on 28/08/2024 13:36:24 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.



FAIRCHEM ORGANICS LIMITED
HAZARDOUS WASTE DETAILS

SPENT EARTH & EARTH CATALYST CONTAINING OIL GENERATION & DISPOSAL DETAILS

GENERATION

DISPOSAL

Month

Quantity(MT)

Month

Quantity(MT)

Manifest no.

May-24

235

May-24

227.22

2525870

2530626

2534111

2538418

2541761

2542727

2546291

2548149

2527686

2543691

2548147

Jun-24

225

Jun-24

218.71

2554351

2554920

2560910

2564259

2568611

2571620

2573856

2577018

2563950

2567711

2572388

Jul-24

330

Jul-24

326.97

2580129

2581829

2596193

2596976

2598101

2600923

2603964

2606847

2608594

2609185

2612627

2613559

2581269

2601270

2606951




Annexure-G

FAIRCHEM ORGANICS LIMITED
Sr. No. |Plants & Machinery Nature of Asset Quanity(No.)
1 Fat Spliting Plant 4
2 Distillation Plant{SPD) 3
3 Wiped Film Evaporators 3
4 Fractionation Plants 7
5 Autociaves{Dimerizers) 8
6 Pre-treatment Plant 1
7 Bleaching Plant 3
8 Multi Effect Evaporators ( Glycerine) 3
9 CFA Drying System Production 1
10 |Crystalliser 3
11 Filter Press 2
12 High Pressure Autoclave 1
13 S.S. Vessel 20 KL. 1
14  {Pressure Leaf Filter 1
15 Flackers 1

- GPCB require data-28.8.2024 Uploaded in XGN on 28/08/2024 13:36:24 from IP No: 172.16.31.15. . .
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.



FAIRCHEM ORGANICS LIMITED
Sr. No. |Plants & Machinery Nature of Quanity(No.)
Asset
1 Thermic Fluid Heaters 4
2 Steam Boilers 4
3 Cooling Towers 10
4 Power Generating Sets using H.S.D 2
5 Multi Effect Evaporator { Waste Water) 1
6 Reverse Osmosis{ Raw Water) Utility 3
7 Nitrogen Plant 2
8 Chilier 5
9 Air Compressor 6
10 |Steam Generators 2
11 |Reverse Osmosis{ ETP Water) 3

- GPCB require data-28.8.2024 Uploaded in XGN on 28/08/2024 13:36:24 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.



Annexure-H

FAIRCHEM ORGANICS LIMITED

FLY ASH HANDLING SYSTEM

1. Ashis generated in Steam Boiler/Thermic fluid heater.

2. Which is collected at the bottom chamber of Boiler/ Thermic fluid heater.

3. Ashis transferred from bottom chamber to the collection hopper by pneumatic
system.

4. Once the collection hopper gets the enough quantity, it is transferred to the truck for

dispatch.

- Hazardous waste disposal & Ash handling system Uploaded in XGN on 24/08/2024 15:14:57 from IP No: 172.16.31.15.
- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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METRO ENVIRO CHEM ASSOCIATES

ENVIRCNMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Il ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380022. (GUJ.)
Phone : (O) 079-25460862 (M) : 9925016179, 9825381232

E-mail : metroenviro1989 @ gmail.com / metroenvirochem@ rediffmail.com
Website : hitp://'www.metroenvirochem.com

AMBIENT AIR MONITORING REPORT

Report/Certificate No. : MECA/LAB/FS/AA/2022-06/001

Issue Date: 21/06/2022

Name & Address of Client

: M/s. Fairchem Organics Limited.

Plot No. 253/P, Vil

1 : Chaekhala,

Sanand - Kadi Highway,

Sanand, Ahmedabad.
Date of Receipt of Sample 1 15/06/2022 Date of Sampling Start : 14/06/2022
Sample 1D 1 AA/FS/22/06/001 | Date of Sampling Finish 1 15/06/2022
Date of Test . 15/06/2022 Duration 124 hr
.| Sample Description : Ambient Air Sampling By : MECA
1 Sampling Location : At Main Gate Environment Condition During the Sampling: Ambient
Condition of the Sample During the Receipt : Satisfactory Environment condition During the Test : Ambient
TEST RESULTS
Sr. Parameter Test Method Results G.P.C.B. | Unit
No. Limit
1. | Particulate Matter (PM - 10} 1S 5182 (Part-23) : 2006 §1.24 <100.00 | pg/m?
2. | Particulate Matter (PM - 2.5} Manufacturer’s Operational Manual 42.08 <60.00 | pg/m
3. | Sulphur Oxide (SOz) 1S 5182 (Part-2) : 2001 43.14 <30.00 | pg/m
4. | Nitrogen Oxide (NOz) 1S 5182 (Part-6) : 2006 39.17 <80.00 | pug/m?
Instrument Name Calibration Certificate No. Date of Issue Date of Due
Combo Sampler(14-H-17) ML/MCH/1396/2/2021-22 22/12/2021 21/12/2022

For, METRO ENVIRO - CHE

o

AUTHORISED SIGNA

Note :

+ Analysis is subjected to the conditions received at the laboratory.
* The result refer only io the tested sampie & applicable parameters at the time of testing
+ Samples will not be retained after 7 days from the date of issue of report.

= Subject to Ahmedabad Jurisdiction.

IONFIY FARTH SAVF FARTH




METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Il ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phone : {O) 079-25460862 (M) : 9925016179, 9825381232

E-mail : metreenviro1989 @ gmail.com / metroenvirochem @ rediffmail.com
Website : hitp://'www.metroenvirochem.com

AMBIENT AIR MONITORING REPORT

Report/Certificate No. : MECA/LAB/FS/AA/2022-06/002 ' Issue Date: 21/06/2022
Name & Address of Client : MJs. Fairchem Organics Limited,
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,
Sanand, Ahmedabad.
Date of Receipt of Sample : 15/06/2022 Date of Sampling Start ' : 14/06/2022
Sample ID T AASFS/22/06/002 Date of Sampling Finish < 15/06/2022
Date of Test : 15/06/2022 Duration ' : 24 hr
Sample Description : Ambient Air Sampling By : MECA
Sampling Location : At Boiler House Environment Condition During the Sampling: Ambient
Condition of the Sample During the Receipt : Satisfactory . | Environment condition During the Test : Ambient
TEST RESULTS
Sr. Parameter | Test Method Results G.P.C.B. | Unit
No. Limit
1. | Particulate Matter (PM - 10) IS 5182 (Part-23) : 2006 01.66 < 100.00 | pg/m?
2. | Particulate Matter (PM - 2.5) Manufacturer’s Operational Manual 4791 <60.00 | pg/m’
3. | Sulphur Oxide {SO5) IS 5182 (Part-2) : 2001 46.18 <80.00 | ug/m®
4. | Nitrogen Oxide (NO3) IS 5182 (Part-6) : 2006 41.64 < 80.00 pg/m?
| Instrument Name Calibration Certificate No. | Date of Issue Date of Due
1 Combo Sampler(13-H-17) ML/MCH/1396/3/2021-22 ’ 22/12/2021 21/12/2022

For, METRO ENVIRO - CHEM A

&

AUTHORISED SIGNATO

Analysis is subjected to the conditions receiveq at the laboratory, _ )
result refer only to the tested sample & applicable paramsters at the time of testing.
« Samples will not be retained after 7 days from the date of issue of report.

= Subjsct to Ahmedabad Jurisdiction

FANEIY FARTH QAVFE FARTH



METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Il ENVIRONMENTAL AUDITOR)

65, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phone : (O) 079-25460862 (M) : 9925016179, 9825381232

E-mail : metroenviro1989@gmail.com / metroenvirochem @ rediffmail.com
Website : hitp:/f'www.metroenvirochem.com

AMBIENT AIR MONITORING REPORT

Report/Certificate No. : MECA/LAB/FS/AA/2022-06/003 Issue Date: 21/06/2022
Name & Address of Client : M/s. Fairchem Organics Limited.
Plot No. 253/P, Vill ; Chaekhala,
Sanand - Kadi Highway,
Sanand, Ahmedabad.
Date of Receipt of Sample : 15/06/2022 Date of Sampling Start : 14/06/2022
Sample ID : AASFS/22/06/003 Date of Sampling Finish : 15/06/2022
Date of Test : 1 15/06/2022 Duration 124 hr
Sample Description : Ambient Air Sampling By :MECA
f ~Sampling Location : At ETP Area Environment Condition During the Sampling: Ambient
Condition of the Sample During the Receipt : Satisfactory Environment condition During the Test : Ambient
TEST RESULTS
Sr. Parameter Test Method Results G.P.C.B. | Unit
No. ) Limit
1. | Particulate Matter (PM - 10) IS 5182 (Part-23) : 2006 81.68 <100.00 | pg/m’
2. | Particulate Matter (PM - 2.5) Manufacturer’s Operational Manual 45.01 <60.00 | pg/m?
3. | Sulphur Oxide (SO:) IS 5182 (Part-2) : 2001 42.28 <80.00 | ug/m?
4. | Nitrogen Oxide (NO-) IS 5182 (Part-6) : 2006 43.06 <80.00 | ug/m’
| Instrument Name Calibration Certificate No. Date of Issue Date of Due
- Fine Particulate Sampler ML/MCH/1396/5/2021-22 22/12/2021 21/12/2022
“I' Mini 2.5 Sampler(13-1-240) ML/ELE/1396/4/2021-22 22/12/2021 21/12/2022

For, METRO ENVIRO - CHEM ASSOC

AUTHORISED SIGNATOR

Mete
» Analysis is subjected 1o the conditions recaived at the laboratory.

+ The result refer only to the tested sample & applicable parameters at the time of testing
= Sampies will not be retained after 7 days from the date of issue of report.

* Subject to Ahmedabad Jurisdiction.

FONEIY FARTH SAVFEF FARTH



METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - I ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022, (GUJ.)
Phone : (0) 079-25480862 (M) : 9925016179, 9825381232

E-mai‘_f - metroenviro1989 @ gmail.com / metroenvirochem @ rediffmail.com
Website : http://www.metroenvirochem.com

AMBIENT AIR MONITORING REPORT

Report/Certificate No. : MECA/LAB/TFS/AA2022-09/001 fssue Date: (6/0972077
Name & Address of Client : M/s. Fairchem Organics Limited. '
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,
Sanand, Ahmedabad, )
Date of Receipt of Sample 1 10/09/2022 Date of Sampling Start : 09/09/2022
Sample ID T AAFS/22/09/001 | Date of Sampling Finish 2 10/09/2022
Date of Test  10/09/2022 Duration (24 hr
{:__ 1 Sample Description - Ambient Air Sampling By s MECA
Sampling Location © At Main Gate Lnvironment Condition During the Sampling: Ambient
Condition of the Sample During the Receipt : Satisfactory Environment condition During the Test : Ambient

TEST RESULTS

Sr. Parameter Test Method Results | G.P.C.B. EUnit
No. Limit '

1. | Particulate Matter (PM - 10) IS 5182 (Part-23) : 2006 84.57 | <100.00 | pyim®
2. | Particulate Matter (PM -2.5) | Manufacturer's Operational Manual | 4624 | <60.00 | o/m’
-3. Sulphur Oxide (502) s 5}_},:2‘(13;1;-1&2", 2001 48.64 < 80.00 1 ;Ll‘ga'm"

4. | Nitrogen Oxide (NO») 1S 5182 (Part-6) : 2006 36.69 | < 80.00 | peimn’

Instrument Name | Calibration Certificate No. | Dateoflssue | DateofDuc
Combo Sampler(14-H-17) | ML/MCH/1396/22021-22 22122021 220972022

Mate -

« Analysis is subjected 1o the conditions received &t the laboratory

* The result refer only 1o the lested sample & applicabie parameters at the time of f@gting.
. §amplse will not be retained after 7 dayz from the date of issus of report.

+ Subject to Ahmedabad Jurisdiction

LONELY EARTH, SAVE EARTH

TR — _— o L ——




METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - ii ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phone : (O) 079-25460862 (M) : 9925016179, 9825381232

E-mail : metroenviro1989 @ gmail.com / metroenvirochem @ rediffmail.com
Website : http://www.metroenvirochem.com

AMBIENT AIR MONITORING REPORT

Report/Certificate No. : MECA/LAB/FS/AA/2022-09/002 Issue Date: 16/09/2022
Name & Address of Client : M/s. Fairchem Organies Limited.,
Plot No. 253/P, Vill : Chaekhala.
Sanand - Kadi Highway.,
Sanand, Ahmedabad,
- -5 - . e
Date of Receipt of Sample 2 10/09/2022 Date of Sampling Start $ 09/G9/2022
Sample 1D CAAFS/22/09%/002 iDate of Sampling Finish L 104092032
Date of Test : 10/09/2022 Duration 124 hr
- Sample Description : Ambient Air Sampling By : MECA
Sampling Location : Al Boiler House Environment Condition During the sSampling: Ambiznt
Condition of the Sample During the Receipt : Satisfactory Environment condition During the Test : Ambient
TEST RESULTS
Sr. | Parameter I Test Method | Results G.P.C.B. | Unit
No. | Limit
- - : : . —— - — e
1. | Particulate Matter (PM - 10) | IS 5182 (Part-23) : 2006 90.82 <100.00 | peim’ |
_— e e e
2. | Particulate Matter (PM - 2.5} | Manufacturer's ( Iperaiional Manual 49.16 <6000 | peime
— . - - . B I — .
3. | Sulphur Oxide (SOy) [ IS 5182 (Part-2): 2001 44.74 < 80.00 w/m’
4. | Nitrogen Oxide (NQO») J IS 5182 (Part-6) : 2006 40.93 < 80.00 ;_L.g_a_,-'gh-"‘_l
r"_l' _ Instrument Name Calibration Certificate No, | _Date of Issue J_________ Date of Due !
*~p__ Combo Sampler(I3-H-17) | ML/MCH/1396/3/2021 22 [ 221212021 Bl 22/09/2022 |

Note -
* Analysis is subjected io the conditicns raceivad al
= The result refer only o the tested sample & app

e laboratory.

bla parameters at the tims of testing
* Samples will not be retained after 7 days from ihe dats of issue of report

* Subject o Ahmedabad Jurisdiction

LONELY EARTH, SAVE EARTH

e e T T e

e e



METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Il ENVIRONMENTAL AUDITOR)

Phone : (O) 079-25460862 (M) : 9925016179, 9825381232

Website : hitp://www.metroenvirochem.com

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-280 022. (GUJ.)

E-mail : metrosnviro1989 @ gmail.com / metroenvirochem @rediffmail.com

AMBIENT AIR M ONIT ORING REPORT

Report/Certificate No. : MECA/LAB/FS/AA/2022-09/003

Issue Date: 16/0G/ 307

Name & Address of Client : M/s. Fairchem Organies Limited.
Plot No., 253/P, Vill ; Chaekhala,
Sanand - Kadi Highway.
Sanand, Ahmedabad.

Condition of the Sample During the Receipt : Satis{actory

Date of Receipt of Sample - 10/09/2022 Date of Sampling Start 1 09/09/2022
Sample 1D T AAFS/22/09/0053 | Date of Sampling Finish : 10/09/2022
Date of Test S 1OV09/2022 Duration ;24 hr

' (" Sample Description  Ambient Air Sampling By s MECA
Sampling Location CATETP Area Eavironment Condition During the Sampling: Ambicnt

Environment condition During the Test : Ambient

TEST RESULTS

L GP.CB. | Usit

Sr. | Parameter i Test hcthod t Resulis |
No. | Limit
I. | Particulate Matter (PM - 10) | 1S 5182 (Part-23) : 2006 84.58 l <100.00 | pg/m?
2. | Particulate Matter (PM - 2.3y | Manufacturer’s Operational Manual | 4791 <6000 | el
3. | Sulphur Oxide (SO2) i IS 5182 (Part-2) : 2001 41.27 <380.00 | pg/m’
4. | Nitrogen Oxide (NO2) IS 5182 (Pari-6) : 20006 39.88 <3000 | pg/m’
( _____Insirument Name Calibration Certificate No. | Dateofissue | DateofDue |
I .Fine Particulate Sampler | ML/MCH/396/5/2021-22 227122021 22/09/2022 !
Mini 2.5 Sampler(15-1-240) | ML/ELE/1396/4/2021-22 22/12/2021 !; 22/09/2022 ¢

Note ; .

* Analysis is sutiected o the conditions received &t the laboratory.

* The result refer onfy 10 1he tested sample & applicable parameters ai the tims of testing
* Bamples will not be ratained afler 7 days from the dafe of issue of report

» Subject o Ahmedabad Jurisdiction.

LONELY EARTH, SAVE EARTH

e e e —
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METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Il ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phone : (O) 079-25460862 (M) : 9925016179, 9825381232 ‘ .
E-mail : metroenviro1989@gmail.com /metroenvirochem @ reditimail.com
Website : http://www.metroenvirochem.com

AMBIENT AIR MONITORING REPORT

Reporti/Certificate No. : MECA/LAB/FS/AA/2022-12/001

Issue Date: 26/12/2022
Name & Address of Client : M/s. Fairchem Organies Limited.
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,
Sanand, Ahmedabad.
Date of Receipt of Sample : 18/12/2022 Date of Sampling Start 117/12/2022
Sample ID $AAFS/22/12/001 | Date of Sampling Finish c18/12/2022
Date of Test < 18/12/2022 Duration 124 hr
(" | Sample Description : Ambient Air Sampling By : MECA
|
Sampling Location : At Main Gate Environment Condition During the Sampling: Ambient
Condition of the Sample During the Receipt : Satisfactory Environment condition During the Test : Ambient
TEST RESULTS
Sr. Parameter Test Method Resulis " G.P.C.B. | Unit
No. Limit
L. | Particulate Matter (PM - 10) IS 5182 (Part-23) : 2006 85.33 <100.00 | pg/m?
2. | Particulate Matter (PM - 2.5) Manufacturer’s Operational Manual 4712 < 60.00 pg/m’
3. | Sulphur Oxide (SO,) IS 5182 (Part-2) : 2001 43.91 <80.00 | pg/m®
4. | Nitrogen Oxide (NO,) IS 5182 (Part-6) : 2006 3583 | <80.00 pg/m?
(\ : Instrument Name Calibration Certificate No. Date of Issue Date of Due
' Combo Sampler(14-H-17) ML/MCH/1396/2/2021-22 22/12/2021 22/12/2022

Note L
= Analysis is subjected to ¢ recs aboratory. L

* The {es.:it refer onty to parameters ai the time of testing.
¢ Samples wili not.be ays from the date of issue of repon

* Subject to Ahmedabad

—

LONELY EARTH, SAVE EARTH



Report/Certificate No. : MECA/LAB/FS/AA/2022-12/002 -

METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Il ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phone : (O) 079-25460862 (M) : 9925016179, 9825381232

E-mail : metroenviro1989@gmail.com fmetroenwmchem@radnfmaﬂ com
Website : hitp://www.metroenvirochem.com

AMBIENT AIR MONITORING REPORT

Issue Date: 26/12/2022

Name & Address of Client

¢ M/s. Fairchem Organics Limited.
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,

Sanand, Ahmedabad.
Date of Receipt of Sample : 18/12/2022 Date of Sampling Start 2 17/12/2022
Sample ID T AA/FS/22/12/002 Date of Sampling Finish : 18/12/2022
Date of Test 1 18/12/2022 Duration 124 hr
% Sample Description : Ambient Air Sampling By : MECA
: Sampling Location : At Boiler House Environment Condition During the Sampling: Ambient
Condition of the Sample During the Receipt : Satisfactory Environment condition During the Test : Ambient

TEST RESULTS
Sr. Parameter Test Method Results G.P.C.B. Unit
No. Limit
1. | Particulate Matter (PM - 10} IS 5182 (Part-23) : 2006 88.46 <100.00 | ugim?
2. | Particulate Matter (PM - 2.5) Manufacturer’s Operational Manual 47.19 <60.00 | pg/m’
3. | Sulphur Oxide (SO,) IS 5182 (Part-2) : 2001 42.08 < 80.00 pg/m
4. | Nitrogen Oxide (NOy) IS 5182 (Part-6) : 2006 37.94 <80.00 | pg/m’
) I Instrument Name Calibration Certificate No. Date of Issue Date of Due
e Combo Sampler(13-H-17) ML/MCH/1396/3/2021-22 22/12/2021 22/12/2022

F or, METRO ENVIRO - CHEM AS

\ L/

AUTHORISED SIGNAT

iaboratory. )
rameters ai the time of testing.

LONELY EARTH, SAVE EARTH




(GPCB RECOGNIZ

METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY

ED SCHEDULED - I ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phone : (0) 079-25460862 (M) : 9925016179, 9825381232

E-mail : metroenviro1989 @gmail.com / metroenvirochem@rediffmail.com
Website : hitp://www.metroenvirochem.com

AMBIENT AIR MONITORING REPORT

Report/Certificate No. : MECA/LAB/FS/AA/2022-12/003 Issue Date: 26/12/2022
Name & Address of Client : M/s. Fairchem Organics Limited.
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,
Sanand, Ahmedabad.
Date of Receipt of Sample 1 18/12/2022 Date of Sampling Start $ 17/12/2022
Sample ID T AAFS/22/12/003 Date of Sampling Finish D 18/12/2022
Date of Test 1 18/12/2022 Duration 124 hr
R = | Sample Description : Ambient Air Sampling By : MECA
N Sampling Location : At ETP Area Environment Condition During the Sampling: Ambient
Condition of the Sample During the Receipt : Satisfactory Environment condition During the Test : Ambient
TEST RESULTS
Sr. Parameter Test Method Results G.P.C.B. | Unit
No. Limit
L. | Particulate Matter (PM - 10) IS 5182 (Part-23) : 2006 82.86 <100.00 | po/m?
2. | Particulate Matter (PM - 2.5) Manufacturer’s Operational Manual 46.78 <60.00 | ug/m’
3. | Sulphur Oxide (SO») IS 5182 (Part-2) : 2001 40.11 <80.00 | pg/m?
4. | Nitrogen Oxide (NO,) IS 5182 (Part-6) : 2006 37.49 <80.00 | pg/m’
Pt Instrument Name Calibration Certificate No, Date of Issue Date of Due
B Fine Particulate Sampler ML/MCH/1396/5/2021-22 22/12/2021 22/12/2022
Mini 2.5 Sampler(13-1-240) ML/ELE/1396/4/2021-22 22/12/2021 22/12/2022

For, METRO ENVIRO - CHEM AS

the date of i

raboratory,
e paramelers al the time of tasting

ssue of report.

LO

KNELY EARTH, SAVE EARTH
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METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Il ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phone : (O) 079-25460862 (M) : 9925016179, 9825381232

E-mail : metroenviro1989@gmail.com / metroenvirochem@ rediffmgil.com
Website : http://www.metroenvirochem.com

AMBIENT AIR MONITORING REPORT

Report/Certificate No. : MECA/LAB/FS/AA/2023-03/001 Issue Date: 21i03fé023
Name & Address of Client : M/s. Fairchem Organics Limited.
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,
Sanand, Ahmedabad.
Date of Receipt of Sample : 14/03/2023 Date of Sampling Start ' : 13/03/2023
Sample ID : AA/FS/23/03/001 | Date of Sampling Finish : 14/03/2023
Date of Test : 14/03/2023 Duration 124 hr
(J Sample Description : Ambient Air Sampling By : MECA
q Sampling Location : At Main Gate Environment Condition During the Sampling: Ambient
Condition of the Sample During the Receipt : Satisfactory Environment condition During the Test : Ambient
TEST RESULTS
Sr. Parameter Test Method Results G.P.C.B. | Unit
No. Limit
1. | Particulate Matter (PM - 10) IS 5182 (Part-23) : 2006 81.25 <100.00 | pg/m?
2. | Particulate Matter (PM - 2.5) Manufacturer’s Operational Manual 43.75 <60.00 | pg/m’
3. | Sulphur Oxide (SO,) IS 5182 (Part-2) : 2001 39.23 <80.00 | pg/m®
4. | Nitrogen Oxide (NO,) IS 5182 (Part-6) : 2006 37.05 <80.00 | pg/m?
’,: - Instrument Name Calibration Certificate No. Date of Issue Date of Due
| Combo Sampler(14-H-17) ML/FF/1189/2/2022-23 21/12/2022 20/12/2023

For, METRO ENVIRO - CHEM

AUTHORISED SIGN

MNota

* Analysis is subjected 10 the conditions received at the iaboratory.
* The result refer only to the fested sample & applicable parameters at the time of testing,

» Samples will not be retained aftar 7 days from the date of issus of report.

*+ Subject to Ahmedabad Jurdsdiction.

LONELY EARTH, SAVE EARTH



METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - I ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phone : (O) 079-25460862 (M) : 9925016179, 9825381232
E-mail : metroenviro1989@gmail.com / metroenvirochem @ rediffmgil.eom
Website : http://www.metroenvirochem.com

AMBIENT AIR MONITORING REPORT

Report/Certificate No. : MECA/LAB/FS/AA/2023-03/002

Issue Date: 21/03/2023

Name & Address of Client : M/s. Fairchem Organics Limited.
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,
Sanand, Ahmedabad.
Date of Receipt of Sample : 14/03/2023 Date of Sampling Start : 13/03/2023
Sample ID : AA/FS/23/03/002 Date of Sampling Finish : 14/03/2023
Date of Test : 14/03/2023 Duration 124 hr
Sample Description : Ambient Air Sampling By : MECA
‘Sampling Location » At Boiler House Environment Condition During the Sampling: Ambient
Condition of the Sample During the Receipt : Satisfactory Environment condition During the Test : Ambient
TEST RESULTS
T ;
Sr. | Parameter Test Method Resulis G.P.C.B. | Unit
No. Limit
1. | Particulate Matter (PM - 10) IS 5182 (Part-23) : 2006 03.72 < 100.00 pgfm*"
2. | Particulate Matter (PM - 2.5) Manufacturer’s Operational Manual 50.82 <60.00 | pg/m?
3. | Sulphur Oxide (SO-) IS 5182 (Part-2) : 2001 44.87 <80.00 | pg/m?
L4. Nitrogen Oxide (NO:) IS 5182 (Part-6) : 2006 41.28 <80.00 | pg/m?
| Instrument Name Calibration Certificate No. Date of Issue - Date of Due
i Combo Sampler(13-H-17) - ML/FF/1189/4/2022-23 21/12/2022 20/12/2023

Nots
* Analysis is subjected o the conditions redeived st the
* The result refer anly to the tested sample & appliceble

laboratory.

paramaters at the time of testing.
» Samplas will not be retained afier 7 days from the date of issue of repor,

» Subjeet o Abmedabad Jundsdistion.

LONELY EARTH, SAVE EARTH




TEST RESULTS
Sr. Parameter Test Method Results G.P.C.B. | Unit
No. Limit

1. | Particulate Matter (PM - 10) IS 5182 (Part-23) : 2006 84.98 <100.00 | pg/m?

2. | Particulate Matter (PM - 2.5) Manufacturer’s Operational Manual 4582 <60.00 | ug/m?

3. | Sulphur Oxide (SO3) IS 5182 (Part-2) : 2001 38.36 <80.00 | pg/m’

4. | Nitrogen Oxide (NO;) IS 5182 (Part-6) : 2006 36.69 <80.00 | pg/m?
| Instrument Name Calibration Certificate No. Date of Issue Date of Due
( s Fine Particulate Sampler ML/FF/1189/9/2022-23 21/12/2022 20/12/2023
T " Mini 2.5 Sampler(13-1-240) ML/FF/1189/11/2022-23 21/12/2022 20/12/2023

METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Il ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phone : (O) 079-25460862 (M) : 9925016179, 9825381232

E-mail : metroenviro1989@gmail.com / metroenvirochem@rediffmgil.eom
Website : http://www.metroenvirochem.com

AMBIENT AIR MONITORING REPORT

Report/Certificate No, : MECA/LAB/FS/AA/2023-03/003

Is

sue Date: 21/03/2023

Name & Address of Client

¢ MUs. Fairchem Organics Limited.
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,

Date of Receipt of Sample
Sample ID
Date of Test

i Sample Description

‘_F Sampling Location

Sanand, Ahmedabad.

: 14/03/2023 Date of Sampling Start

: AA/FS/23/03/003 | Date of Sampling Finish
: 14/03/2023 Duration

: Ambient Air Sampling By

:AtETP Area

Condition of the Sample During the Receipt : Satisfactory

Environment Condition During the Sampling: Ambient

Environment condition During the Test

1 13/03/2023
: 14/03/2023
:24 hr

: MECA

: Ambient

W
N2
AUTHORISED SIGNAT

Note :

* Analysis is subjected 1o the conditions raceived at the laboratory,
* Tha resull refer only o the lesied sample & applicable parameters at the time of testing
+ Samplas will not be retained after 7 days from the date of issue of report.

« Subject to Ahmedabad Jurisdiction.

LONELY EARTH, SAVE EARTH



Annexure-J

METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - [l ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phone : (O) 079-25460862 (M) : 9925016179, 9825381232

E-mail : metroenviro1989@gmail.com [/ metroenvirochem @rediffmail.com
Website : http://www.metroenvirochem.com

w
=]
i
m
«© |
[ix]
(]

AMBIENT NOISE MONITORING REPORT
Report/Certificate No. : MECA/LAB/FS/NOISE/2022-06/001 Issue Date: 21/06/2022
Name & Address of Client : M/s. Fairchem Organics Limited.
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,
Sanand, Ahmedabad.
Date of Receipt of Reading  : 14/06/2022 Date of Monitoring : 14/06/2022
Analytical Report of : Noise Level (Day Time) Monitoring By : MECA
“x RESULTS
Sr. Location Ambient Standard
No. Noise Level dB (A) Noise Level dB (A)
1. At Main Gate 58.5
2. At Administration Building 554
3. At Canteen 65.7
-+ AtET . 73.8
5, At Boiler House 74.0 As Per GPCB Standard
6. At Thermopac Heater 72.8 Max. 75.0
7. At Fractionation Plant 71.7
8. At S.P.D. Plant 72.6
. 9. At Degumming Plant 70.9
10. | At D.G. Set Area 73.2
Name of Instrument Calibration Certificate No. Date of Issue Date of Due
Sound Level Meter ML/MCH/1767/1/2021-22 12/02/2022 11/02/2023

W7

AUTHORISED SIGNATORY

ot

yais is subjected to the conditions recelved &t the laboratory

esult refer only o the tesied sample & applicable parameters at the time of testing
=1 =g will not be retained after 7 days from the date of issue of report,

« Subject to Ahmedabad Jurisdiction.

I NNFI Y FARTH. SAVF FARTH



METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Il ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phone : (O) 075-25460862 (M) : 9925016179, 9825381232

E-mail : metroenviro1989@gmail.com /metroenvirochem @ rediffmail.com
Website : http://www.metroenvirochem.com

AMBIENT NOISE MONITORING REPORT

Report/Certificate No. : MECA/LAB/FS/NOISE/2022-06/002 Issue Date: 21/06/2022
Name & Address of Client : M/s. Fairchem Organics Limited.
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,
Sanand, Ahmedabad.
Date of Receipt of Reading @ 14/06/2022 Date of Monitoring : 14/06/2022
Analytical Report of : Noise Level (Night Time) Monitoring By : MECA
o RESULTS
Sr. No. Location Ambient Standard
Noise Level dB (A) Noise Level dB (A)
1. At Main Gate 57.6
2. At Administration Building 52.1
3. At Canteen 60.6
4. ALETP 68.9
5. At Boiler House 69.1 As Per GPCB Standard
6. At Thermopac Heater 69.0 Max. 70.0
7. At Fractionation Plant 67.4
8. At S.P.D. Plant 68.5
9, At Degumming Plant 66.8
5
N 10. At D.G. Set Area 68.2
Name of Instrument Calibration Certificate No. Date of Issue Date of Due
Sound Level Meter ML/MCH/1767/1/2021-22 12/02/2022 11/02/2023

)

AUTHORISED SIGNATO

ot : )
« Analysis is subjected to the conditions received at the laboratory.

s The result refer only to the tested sampls & applicatie parameiers af the time of testing.
« Samples will not be retained after 7 days from the date of issue of report.

+ Subjact to Ahmedabad Jurisdiction

LONELY EARTH, SAVE EARTH



Report/

METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Ii ENVIRONMENTAL AUDITDR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.) _
Phone : (0) 079-25460862 (M) : 9925016179, 9825381232
E-mail : metroenviro1989 @ gmail.com f'metroenwrochem@red;ffmatl com
Website : htlp l'www.metroenvirochem.com

AMBIENT NOISE MONITORING REPORT

Certificate No. :

MECA/LAB/FS/NOISE/2022-09/00:

issue Date: 16/092022

Name

& Address of Client

M/s.
Plot No. 253/P, ‘u’i]l
Sanand - Kadi Highway,

Haireiem Organies Limited,
Chaekhala,

Date of Receipt of Reading

Analytical Report of

D 09/09/2022

: Noise Level (Day Time)

Sanand, Ahmedabad,
i
i [Date
1

Menitoring By

of Monitoring

: MECA

2 09/09/2022

=
[
(&)
(v}
pote

-
(¥

Sr. Location Ambicnt ! Standard
No. Noise Level dB (A) Noise Level dB (A)
1 At Main Gate fl 1
i = A \ /. U
3. At Canhm 64.3
4. ALETP 72 i
3 At Botler House - - 741 ] P
B i ; o As Per GPCE Sundard i
T | - i
6. At Thermapac Heater | 13.4 Max. 75.0 |
7. At Fractionation Plam 724
8. | AtS.P.D. Plant 71.9 i’
S s
i 9 At Degumming Plant 71.5 !
10. | AtD.G. Set Area 72.8 !
1 B 2
| Name of Instrument .___}_ Calibration Certi f'c 1 Date of issue | Dateof Due }
Sound Level Meter MLMCH/ 1 767/1/2 12/02/2022 1110242023 |

For. METRO ENVIRO - CHEM ASS

AUTHORISED SIGN

HNote ©

W

ATO

+ Anaiysis is subjecied to the conditions ﬁ:DE‘IV“’d at the laboratory,
= Tha result refer onty 10 the tested ﬁam,.,le & spplicable paramaters at the tims of test ing

+ Sample
« Subject

s will not be retained after 7
to Ahmedabad Jurisdiction

days from the date of issue of report,

LONELY EARTH, SAVE EARTH
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METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Il ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. {GUJ.)
Phone : (O) 079-25460862 (M) : 9925016179, 9825381232

E-mail : metroenviro1989 @gmail.com / metroenvirochem @ rediffmail.com
Website : http://www.metroenvirochem.com

AMBIENT NOISE MONITORING REPORT

Report/Certificate No. : MECA/LAB/FS/NOISE/2022-0%/002 Issue Pater 16/09/2022

Name & Address of Client : Ms. Fairchem Grganies Limited,
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,

Sanand, Ahmedabad. - - ;
i !
Date of Receipt of Reading  ; 09/09/20272 | Date of Monitoring 1 09/09/2022 !
Analyrical Report of s Noise Level (Night Timet ' Maoniloring By MECA
' RINST R
Sr. No. Location Ambient Standard “
' Noize Level dB (A) Moise Level dB (A}
_ —
I At Main Gate i
it At Administration Building i
3. At Canteen il
4. At ETP i
A, FAT Botler Houss R - ta As Per GPCB Standard
6. At Thermopac Heater fh.d Max. 70.0
7. At Fractionation Plant 67.0
8. AL S.P.D, Plant 60.3 |
(:__ ; 9. | At Degumming Plant 65.7 JF
10. At D.G. Set Area 68.0 3
k]
Name of instrument Calibration Certificate o | Dateoflssue [ Dateof Duc l
Sound Level Meter ML/MCHAT67/1/2021-22 | 12/02/2022 1/02/2023

For,

MNote

* Analysis is subjectad to the conditions received ai the iaboratory.

* The resull refer only 1o the tested sampls & applicable paramelers at the time of testing
* Samples will not be retained after 7 days fram the date of issue of raport '

* Subject to Ahmedabad Jusisdiction, '

LONELY EARTH, SAVE EARTH

Bt et ety o e —
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METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Il ENVIRONMENTAL AUDITCR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phane : (O) 079-25460862 (M) : 9925016179, 9825381232

E-mall : metroenvira1989 @ gmail.com / metroenvirochem @ rediffmail.com
Website : hitp://www.metroenvirochem.com

AMBIENT NOISE MONITORING REPORT

Report/Certificate No. : MECA/LAB/FS/NOISE/2022-12/001 Issue Date: 26/12/2022
Name & Address of Client : MUs. Fairchem Organics Limited.
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,
Sanand, Ahmedabad.
Date of Receipt of Reading  : 17/12/2022 Date of Monitoring T 17/12/2022
Analytical Report of : Noise Level (Day Time) Monitoring By : MECA
RESULTS
Sr. Location Ambient Standard
No. Noise Level dB (A) Noise Level dB (A)
1. | At Main Gate 56.4
2, At Administration Building 53.5
3. At Canteen 61.2
4. AtETP 66.7
5. At Boiler House 73.8 As Per GPCB Standard
6. At Thermopac Heater 72.9 Max. 75.0
7. | At Fractionation Plant 73.0
8. At S.P.D. Plant 71.5
\ 9. | At Degumming Plant 71.7
10. | At D.G. Set Area 73.1
|
Name of Instrument | Calibration Certificate No, | Date of Issue Date of Due
Sound Level Meter [ ML/MCH/1767/1/2021-22 12/02/2022 11/02/2023

A
AUTHORISED SIGNAT
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METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Il ENVIRONMENTAL AUDITOR)

25, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phone : (0) 079-25460862 (M) : 9925016179, 9825381232

E-mail : metroenviro1989 @ gmail.com / metroenvirochem @ rediffmail.com
Website : http://www.metroenvirochem.com

AMBIENT NOISE MONITORING REPORT

Report/Certificate No. : MECA/LAB/FS/NOISE/2022-12/002 Issue Date: 26/12/2022
Name & Address of Client : M/s. Fairchem Organics Limited. -
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,
Sanand, Ahmedabad.
Date of Receipt of Reading  : 17/12/2022 Date of Monitoring 1 17/12/2022
Analytical Report of : Noise Level (Night Time) Monitoring By : MECA
G
RESULTS
Sr. No. Location Ambient Standard
Noise Level dB (A) Noise Level dB (A)
At Main Gate 54.9
2. At Administration Building 50.1
3. At Canteen 559
4. AtETP 64.1
5. At Botlﬁr HOUS& 685 _ AS PB]‘ GPCB Standard
6. At Thermopac Heater 67.6 Max. 70.0
7. At Fractionation Plant 68.8
8. At S.P.D. Plant 66.5
i 9. At Degumming Plant 66.9
10. At D.G. Set Area 68.2
- Name of Instrument Calibration Certificate No, Date of Issue Date of Due
Sound Level Meter ML/MCH/1767/1/2021-22 12/02/2022 11/02/2023

For, METRO ENVIRO - CHEM AS

é‘\\
o &
N S
AUTHORISED SIGNATOR 1.% { s
* *g" o
‘?"“T’ EJQ-\ .._

paramelars at the time of testing.
of issue of -u.:ﬂ

MpEs W |€".‘ atEr 7 days frc" I’1
» Subject to Ahmedabad Jurisdiction

LONELY EARTH, SAVE EARTH



METRO ENVIRO CHEM ASSOCIATES

ENVIRONMENTAL ENGINEER, CONSULTANT & TESTING LABORATORY
(GPCB RECOGNIZED SCHEDULED - Il ENVIRONMENTAL AUDITOR)

55, Hirabhai Market, D. B. Road, Kankaria, Ahmedabad-380 022. (GUJ.)
Phone : (O) 079-25460862 (M) : 9925016179, 9825381232

E-mail : metroenviro1989@ gmail.com / metroenvirochem @ rediffmail.com
Website : http://www.metroenvirochem.com

AMBIENT NOISE MONITORING REPORT

Report/Certificate No. : MECA/LAB/FS/NOISE/2023-03/001 Issue Date: 21/03/2023
Name & Address of Client : MUs. Fairchem Organics Limited,
Plot No. 253/P, Vill : Chaekhala,
Sanand - Kadi Highway,
Sanand, Ahmedabad.

Date of Receipt of Reading  : 13/03/2023 Date of Monitoring : 13/03/2023
| Analytical Report of : Noise Level (Day Time) Monitoring By : MECA
RESULTS
Sr. Location Ambient Standard
Ne. ' Noise Level dB (A) ~ Noise Level dB (A)
1. At Main Gate 57.4
2. At Administration Building 49.7
3. At Canteen ’ 653
4, AtETP 73.2
5. At BOller H(}USB . ?4'4 AS Per GPCB Standard
6. At Thermopac Heater 73.7 Max. 75.0
7. At Fractionation Plant 73.9
f 8. At S.P.D. Plant _ 72.0
9. At Degumming Plant 73.9
10. | AtD.G. Set Area 71.1
Name of Instrument Calibration Certificate No. Date of Issue Date of Due
Sound Level Meter ML/MCH/1189/1/2022-23 21/12/2022 20/12/2023

For, METRO ENVIRO - CHEM

W7

o

AUTHORISED SIGNATORY,

ot :

* Analysis is subjected 16 the conditions received at the laboratory.

* The resclt reter only 1o the tested sampie & applicable paramaters &t the tims of testing.
* Samples will not be retained after 7 days from the date of issus of report.

» Subject to Ahmeadabad Jurisdiction.

LONELY EARTH, SAVE EARTH
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Annexure-L

Photographs

Joint Committee Inspection
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Annexure-ivi

YA PR
ERRI TSR]
oTel e, At e
S T W farm
BT offy o Wi
Government of India
Ministry of Jal Shakti
Department of Water Resources,
River Development & Ganga Rejuvenation
Central Ground Water Authority

(ymr et g SR wHor )
NO OBJECTION TIFICATE (NOC) F GROUND WATER ABSTRACTION
Project Name: Fairchem Organics Limited
mi":'roject'hddress:- o ' 'P.léll 'N'o 253?;; And 312, Village- Chekhala, Sanand- Kadi Highwsy., Ta-sanand, '
Dist-ahmedabad- 382115

Village: - . o Chekhla Block: Sénand

District: - ' ‘Ahmadabad  State: 'Gujarat '

Pin Cod. . . . :

.'E:o.mmunication Address:' o o Plot N'n 253;’[} And 312, Village- Chekha!'é', Sanand- Kadi Highway,, Ta;sanand,

Dist-ahmedabad- 382115, Sanand, Ahmadabad, Gujarat - 3821 15

Address of CGWB ﬁééional Office : Central Ground Water Board West Central Region, Chanakyapuri Sector-3 Near
‘Swastik Bunglows,, Part-1, R.c. Technical Road,, Ghatlodiya, Ahmedabad,
Ahmadabad, Gujarat - 380061

1. NOCNo.:  CGWA/NOC/IND/ORIG/2024/20640 2. Date of Issuence 8/5/2024 9:13:38 AM
3. Application No.:  21-4/10095/GJ/IND/2022 _ 4. Category: ‘safe
.  (GWRE 2023)
5. -priect Status: [Existing Préjéc-t' 5. NOC Typé: New
7. Valid from: 17112022 | 8 Validupto:  16/11/2025
9. Ground Water Ab‘straction Permitted: . -
_ Fresh Water Saline Water Dewatering ' Total _
m/day }n’fyear m?*/day m?*year m*/day m?fyear m¥day m*/year
F e T | | 0 s | ;
10. Details of \ground water abstraction fDéwalering structures
"  Total Existing No.:2 . " Total Proposed No.:0
~ DW DCB BW TW MP MPu DW DCB  BW TW MP  MPu
_AbstractionStructure” 0 0 0 2 0 0 0 0 0 0 0 o0
|“DW- Dug Well; DCB-Dug-cum-Bore Well; BW-Bare Well; TW-Tube Well: MP-Mine Pit;MPu-Mine Pumps
11. 'Grohnd Water Abstraction/Restoration Charges paid (Rs.): 195332.00
12 Environment Compensation (if'abpl'icablej paid (Rs.): 0.00
E13. Number 6f"ﬁiéédmeters(dbse'mation wells) to be No. of Piezometers ' Monitoring Mechanism

constructed/ monitored & Monitoring mechanism. _ _
Manual DWLR** DWLR With Telemetry

_“'DWLR - Digital Water Level Recorder 1 0 1 0
(Compliance Conditions given overleaf)

This is an auto generated document & need not to be signed,

1811, SITHATR §T39, WARiE A3, 7§ et - 110011 7 18/11, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in

ot - e Tl

SAVE WATER - SAVE LIFE




Validity of this NOC shall be subject to compliance of the following conditions:

Mandatory conditions:

1) Installation of tamper proof digital water flow meter with tsl y on afl the ion structure(s) shall be mandatary for all users seeking Mo Objection Certificate and intimaticn regarding their
instaltation shall be communicated to the CGWA within 30 days of grant of Mo Objection Certificate.

2) Proponents shall mandstorily get water flow meter calibrated from an authorized agency once in 2 year,

3} Consiruction of purpose-built chservation wells (plezometers) for ground waler level monitoring shall be mandatory 85 per Section 14 of Guidelines. Waler level data shall be made available to
CGWA through web portal. Detziled guidelines for constnuction of piszometers are given in Annexure-il of the guidslines.

4] Proponents shall manitor guality of ground water from the abstraction structure(s) once in a year. \Water samples from bore wells! tube wells | dug wells shall be collected during Aprilfay every yesr
ahnﬂ analysad in NABL accredited laboratories for basie parametars (cations and anions), heavy metsls, pesticides/ efganic compounds ete, Watar quality data shall be made available to CEWA through
the web portal,

5] In case of mining projects, additional key wells shall be established in consultation with the Regional Director, CGWE for ground water level monitoring four (4) times a year (January, May, August
and November) in core as wall as buffer zones of the mina.

6) In case of mining preject the firm shall submit waler quality report of mine discharge/ seepage from Gowt. approved! NABL accredited lab,
7} The firm shall report compliance of the: NOC conditions onling in the website (www.cgwa-nac.gawv.in) within sne year from the date of issus of this NOE.

8) Industriss abstraciing ground water in excess of 100 m 3 /d shall undertake annual water audi through cerlified auditors and submit audit raporis within three months of comgletion of the eame o
GGWA. Al such industries shad be required to reduce their ground waler use by at lsast 20% over the next three years through appropriale means.

9) Application for renewal can be submitted enling fram 90 days before the expiry of NOC. Ground water wihdrawal, ifany, after expiry of NOC shail be ilagal & liable for legal action as per provisions
of Environiment (Protection) Act, 1986,

10) This NOC Is subject to prevailing Central/State Government rulesawsinorms or Court orders related to construction of tube welliground watsr abstraction structure / recharge or conservation
structurefdischarge of effluents or any such matler as applicable.

General conditions:

11) Na additional ground water abstraction andfor de-watering structures shall be constructed for this purpose without prior approval of the Central Ground Vister Authority (CEWS).
12) The proponent shall seek prior permission frem CGWA for any increase in quanium of groundwater abstractisn {mare than that permilted in NOC for speciflc period),

13) Propenents shall Install reaf tep rain water harvesting in the premise as per the existing building bye laws in the premise,

14) The project proponant shall take all necessary measures te prevent contamination of ground water in the premises tailing which tha firm shall be responsible for any consequences arising
theraupon.

15) In case of industries that are likely to contaminate the ground water, no recharge measures shall be taken up by the firm inside the plant premises. The runoff generated from the rooftop shall be
stored and put to beneficial use by the firm,

16) Wherever feasible, requiremant of water for greenbelt (herticullure) shall be met from recycled / reated waste water,

17) Wherever the NOC is for abstraction of saline water and the esdsting wells (s) is fare yielding fresh water, the same shall be sealed and new lubewell(s) tapping saline water zone shall ba
construcled within 3 months of the issuance of NOC. The firm shall also ensure safe disposal of saline residue, if any. :

18] Unexpected variations in infiow of ground water into the mine git, if any, shall be reported to the concamed Regional Directar, Gentral Ground Water Board,
19) In case of violation of any NOC conditions, the applicant shall be lisble to pay the penalties as per Section 16 of Guidelines.
20) This NOC does not absolve the proponents of their obligation / requirement to obtaln other stalitory =nd administrative clearances from sppropriate authorities.

21) The issue of this NOC does nol imply that other statutory f administrative clearances shall be granted to the project by the eoncerned authorities, Such aulhorilies would consider the project on
merits and take decisions independently of the NOC,

22) In case of change of ownership. new cwner of the industry will have to apply for incorporation of neceseary enanges in the No Obisction Cant with documentary proaf within 60 days of taking
over possession of the premises,
23) This NOG is being issusd without any prejudice to the directions of the Hon'ble MG Tjcourt arders in cases refated to ground water or any other related matters,

24) Propenents, who have installedicenstructed artificial recharge structures in-campliance of the MOC granted to them previously and have availed rebate of upte 50% (fifty percent) in the ground
water absiraction chargesiground water restoration charges, shall continue to regularly maintain artificial recharge structures.

23) Industries which are likely 1o cause ground water pollution e.g. Tanning, Slaugiter Houses, Dye, Chemicall Petrochemical, Cosl washeries, pharmacautical, other hazardsus units ete. (as per CRCE
list) need to undartake necessary well head protection measures to ensure prevenlion of ground water poliution as per Annexure Il of the guidalines.

26) In case of new infrastructure projects having ground water abstraction of mere than 20 m3/day, the firmisntity shall ensure implementation of duzl water supply system in the projecls.
27) In case of infrasiniciure projects. paved/parking area must be covered with interlocking/perfarated tiles or other suitsble measures to ensure groundwater infiltration/harvesting,

28) In case of coal and other base metal mining prejects, the project proponent shall use the advance dewstering technology (by construction of series of dewatering sbstraction structures) to aveid
contamination of surface water, -

29) The NOC Issued is conditional subject 'lu the conditions mentiened in the Public notice dated 27.01.2021 failing which penalty/EC/cancellation of NOC shall be imposed as the case may ba.
30) This NOC is Issued subject to the desrance of Expert Appralsal Commiltee (EAC) (if applicable).

(Non-compliance of the conditions mentioned above is likely to result in the cancellation of NOC and legal action against the proponent.}

CENTRAL GROUND WATER AUTHORITY

Department of Water Resources, River Development and Ganga Rejuvenation
Ministry of Jal Shakti, Govt. of India

1811, WY 1SH, ARG 8, 78 fEweft - 10011 7 1811, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in
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Receipt
(As per the MoJ$ guidelines dated 24.09.2020 vide SO No, 3289(E) and amendments dated 29.09.2023 vide S0 Mo. 1509(E))
hitps.//cgwa-nne. gov.in
ApplicationNo,:  21-4/10095/GJIND/2022  |Date of Issuence:8/5/2024 9-13:38
AM
_Name of Flrm ) ”_;'.FAIRCHEM ORGAN!CS LIMITED
AppType Catego.')f ~ Chemical
Apphcar;on Type ;rndustnal i
PAN/GSTIN No. of Firm/Individual- I/

Apphcatlon Procassmg Fee j1ﬂnu '
2. Ground Water Abstraction charges - RS
3 ‘Ground Water Restoratlon charges ;

4. Enwronmental  Compensation Charges (ECRGW) (Date From 10 ) Days- A, j“*m

5. Penalty for non- Compliance of NOC conditions L 110000.00
_ Condition to be mentioned (i,

6. ;Ad;ustment Charges

7. Rebate

B ;Charges for correctlon!modlf cation in the existmg issued No Ob]ectron Certificate

. S No. Descnptlon ' ‘Rate
t(") ; Changem . Name e — -'____fRs.”SO'(')O
{m) Extensmn of No Dnjectmn Certificate ~ Rs.5000
;(fv] Issuance of duplicate No Objection Certificate ‘Rs. 5000

{v} - Issuanoe of corngendum to No C‘bjE!Cthﬂ Cemf cate Rs 5000 -

(w) Any other items/correction etc.

This is an system generated invoice, hence, does not require ink signed.

Term and condltlans

r All disputes are subjedtc Delhi Jurisdiction.
. Any complaint in regard to the rates will not be entertained.

Member-Secretary
CGWA, New Delhi

18/11, SR 3199, AARIE TS, 7% fwl - 110011 7 18/11, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743
Website: cgwa-noc.gov.in
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Annexure-N
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P No: 17%

- Note: IP of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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FAIRCHEM ORGANICS LIMITED

ATFD PLANT

MEE FEED TANK

DRY SALT

1325

SCARE-

E OUTLET TANK

w
n, ETP RO,MEE & ATFD DIAGRAM Upload /@8/2024 15:13:10 from IP No: 172.16.31.15.

f machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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FAIRCHEM ORGANICS LIMITED

CALANDRIA-04

|

CALANDRIA-03

!

CALANDRIA-02

CALANDRIA-D1

BEALE A

0 REJECTED

JATER TANK

z
n, ETP RO,MEE & ATFD DIA‘GRAM Uploaded in XGN on 24/08/2024 15:13:10 from IP No: 172.16.31.15.

of machine is captured by the browser of client machine.IP is depends upon the Internet Service Provider.
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